2477

12.13} hrs.
APPROPRIATION BILL, 1965

The Minister of Planning (Shri B.
R. Bhagat): Sir, on behalf of Shri T.
T. Krishnamachari, I beg to move*:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the services of the financial year
1864-65, be taken into considera-
tion.”

Mr, Speaker: The guestion is:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fung of India for the
services of the financial year
1964-65, be taken into considera-
tion.”

The motion was adopted.
Mr, Speaker: The question is:

“That clauses 1 to 3, the Sche-
dule, the Enacting Formula and
the Title stand part of the Bill.”

The motion was adopted.

Clauses 1 to 3, the Schedule, the En-
acting Formula and the Title were
added to the Bill,

Shri B. R. Bhagat: Sir,
move:

“That the Bill be passed.”
Mr, Speaker: The question is:
“That the Bill be passed.”

The motion was adopted.

I beg to

12.14 hrs.
RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
proceed with the general discussion on
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the Budget (Railway) for 1965-66.

Dr. Chandrabhan Singh.

Dr. Chandrabhan Singh (Bilaspur):
Mr. Speaker, Sir, while adding my
feeble voice to the encomiums show-
ered on the redoubtable Railway Min-
ister and his able deputy, I make the
following observations. I am remind-
ed of my attempt to join the Railway
Medical Service in 1932. Fortunately,
1 was not selected at that time. I am
going back to these 35 years to illus-
trate how the medical services in the
Railways have expanded. They were
the days of company-managed rail-
ways when, firstly, the Civil Surgeon
used to be the medical officer to cater
for the first-aid ang treatment in
cases of accidents and illness; second-
ly, in each zone there used to be a
Chief Medical Officer. a Divisional
Medical Officer and a few sub-assist-
ant surgeons with one or two licentiate
diplomaholders. Later on divisional
headquarters with hospitalg of 25 to
30 beds were started. The Divisional
Medical Officer used to be assisted by
one assistant surgeon Grade I and one
or two sub-assistant surgeons Grade
II. In 1952 the grouping of the rail-
ways was started and nationalisation
took place when in each zone there
used to be a Chief Medical Officer
with a Divisional Headquarters hospi-
tal with 25 to 60 beds, an assistant
surgeon Grade 1 and two sub-assist-
ant surgeons grade II. Our present
Prime Minister, Shri Lal Bahadur
Shastri, during his tenure as Railway
Minister upgraded 90 per cent of the
assistant surgeons Grade II to assis-
tant surgeons Grade 1. That was in
1960. Finally the second grade was
completely abolished.

A number of medical graduates
started joining the Railways and the
Railways got another pattern. Those
who joined the Railway Medical Ser-
vice started leaving it because their
posts were of non-attractive status
and theére was lack of avenues of
promotion. In 1961 Shri Jagjivan
Ram when he was the Railway Minis-
ter upgraded the low pay-scales from

*Moved with the recommendation of the President.
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Rs. 150—10—300 for grade II and
Rs. 260—15—500 for grade I to
Rs. 335 to Rs. 650. In 1062 a few
posts of Assistant Medical Officer
with Class II status were created.
Most of these were of specia-
lists and two or three in the gene-
ral cadre in each Division, Private
practice was stoppeq in March 1960
and the restricted non-practising al-
lowance of Rs. 75 in 1960 was raised
to Rs. 125 in 1964. After five years'
scrvice some of these honorary offi-
cers were promoted to gazetted rank
but the pay scale and status remained
the same. The present status of assist-
anl surgeons is non-gazetted Class
III. I want to impress this at the
moment that they are non-gazetted
Class III and Class IV employees.
dressers, nurses, clerkg and khalasis.
Socially these medical officers are in
Class III and Class IV and as such
they are not allowed in the so-called
Railway Officers’ Rest Houses. They
have to stay in the rest houses for
Class III and Class 1V  employees,
One set of pass is granted to people
up to five years' service.

The assistant surgeons in the Rail-
ways after three years' service and
after being confirmed are eligible for
next promotion. This is another im-
portant poing that I want to stress. In
1964, 166 assistant surgeons were
called for interview and please note
that only eight were selected. Out of
these eight only five have been ap-
poinfed. Only eight were selected
and only flve have besn appointed, At
the moment assistant surgeons num-
ber 1,400 and second grade assistant
medical officers in the general cadre
are 81. The promotion of assistant
surgeong numbering 1,400 to the post
of assistant medical officers number-
ing 81 comes to the proportion of 67
per cent, That means, only 6/T per
cent of them can be promoted to the
Class IT post and 93'3 per cent will re-
main and retire as assistant surgeons
Grade ITI.

We may compare the Railway Medi-
cal Service to other medical services.
For example, in the Central Health
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Service we have got five categories,
namely, Category A (Rs, 1,600 to
Rs. 2,000), Category B (Rs. 1,300 to
Rs, 1,600), Category C (Rs. 675 to
Rs, 1,300), Category D (Rs. 425 to
Rs. 800) and Category E. Rs. 325 to
Rs. 800). All these are gazetted ranks
and they are provided with better
amenitics, 25 jer cent non-praclising
allowance etc. In the Defence Medical
Service, that is in the Indian Army
Medical Corps, ¢very doctor is a
gazetted officer. He starts on Rs. 450
and goes up to Rs. 1,300. After six
months of lieutenantship he is promot-
ed as Captain. In the States of Uttar
Pradesh, Rajasthan, Punjab and Ben-
gal the pay scales of all these are bet-
ter than in the Railway Medical Ser-
vice. Not only this, that they are al-
lowed private practice and if they
have post-graduate qualifications, they
get Rs. 100 for a degree and Rs. 50
for a diploma. They also get a free
house if they are in a district head-
quarters. In the Railways the present
position is that there are nine CMOs
of Class I status, 51 DMOs of Clasg I
status, 81 assistant medical officers of
Clasg II status—it is Clasg II now—
and 1,400 assistant surgeons Grade I
with Class III status,

Now, I want {o compare the Railwgy
Service with the Engineering Service.
Thr Chief Engineer (Civil)— 9 posts,
Class I, Dy. Chief Engineers—-12,
Clasg I; District Engineers—309, Class
I, Assistant Engineers—288 Class II
All these are Class I ang Class II offi-
cers. There is not even one in Class
111

If you take into account the Ac-
countg Service, there also all the posts
of the Accounts Officers, the Chief
Accountants, the Assistant Account-
ants and others are in Class I Service.
There is not even one in Class II Ser-
vice.

Coming to the post of Chief Medical
Officer, Mr, Speaker, Sir, the other
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day 1 met a colleague of mine who is
a Divisional Medical Officer, a bril-
liant medical graduate with post-
graduate degree in this country and
"he is also a foreign returned high
degree holder. I asked him, “What
are you doing now?” and he replied,
“I am ing to do a diploma course
in Public Health." I said, “What is
wrong with you? You are doing
Publi Health diploma now, aftey all
the specialisation?” He said, “Doctor
Sahib, I must have a diploma or its
equivalent to become the C.M.O. as
this is the rule.” This is a very im-
portant point, Sir. To become eligible
for the post of C.M.O., one must have
a diploma in Public Health. This
was the most sensational news
to me. [ could not believe him at
first but it suddenly dawned on me
that this relic of our British slavery
still persists. Most of the Members of
the Railway Board—I do not know
any of them and I have all respect
for them—are senior officers aboug to
retire with old tradition in their dis-
ciplined mind, confined in a grove like
a|ITLR who cannot see the sunshine

of Independence and the changing con-
ditions all over the world.

Sir, I know the argument. The
C.M.O. has to advise on sanitation, epi-
demics and their prevention and on
other public health aspects. What a
shallow argument? As jf these things
are not known to an average medical
graduate, as if these things cannot
be mastered in a few weeks by any
average graduate? May I suggest that
at the most he can be sent on a special
course of 3 months to any post-gra-
duate institutte on Hygiene ang Pub-
lic Health in the country? May I
appeal, through you, to the Railway
Minister who is a strong man and
one of our pillars to give his
anxious thought to it, and also to
the Prime Minister who during his
stewardship of the Railways, could
convert 90 per cent of the Grade II
po:ts to Grade I, then certainly all the
Railway Assistant Surgeonsg can be
raised to Class II with immediate
effect. Secondly, the rule for CM.O.
to have a Public Health degree or dip-
loma must be removeq and instead a

training or a refresher course for 3
months could- be substituted.

I am reminded of another anomally
not directly connected with the Rail-
ways which is producing a very per-
nicious effect in our institutions on
science, research, academics and na-
tional laboratories. With your per-
mission, Sir, and indulgence of this
House ang the hon, Railway Minister,
I want to point out the brilliant exam-
ple of Mr, Suri, an Engineer and a
scientist who is well known tg us all
and the world. What is his future?
Or, for the matter of that, what is
the future of any brilliant research
worker or scientist? He hag to be
under an Administrator who in com-
mon parlance is known by the name
of Director. Now, this Director or
Chairman or call him by any name
you like, has better facilities and
amenities ang authority and naturally
every one aspires for the post of this
administrator in preference to his or
her first Jove that is science which is
divorced. The ladder to this elevation
is beset with many pitfalls and ulti-
mately results in loss to research.
Is it not possible that the res-
pect, the amenities and {acilities
for a top scientist should be as much,
if not more, as that of a Direclor? So
many top scholars, scientists, research
workers come to me about this, that
is, their elevation to the post of Direc-
torship and it is the wily one, the
wire-puller, who gets the better deal
over the real man. It is the clever
fellow who gets it. A lot of wire-
pulling goes on and the best ones da
not get it. I can cite so many exam-
ples of our top scientists working as
administrators just because it offers
them better amenities in every way.
I would appeal to all the Ministries
to have a second thought on this point
and look into this matter which is a
wvery important matter,

Last year, ] had written a letter to
the Railway Minister for considering
the question of the completion of the
railway 1ine between Bliaspur (South-
Eastern Railway) and Mandla In
Madhya Pradesh. The survey and
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the carthwork were done long ago
but the scheme seems to be lying in
hibernation for the last so many years.
This is a rich forest area with great
mineral resources like dolomite, coal,
iron ore, mica, bauxite and the wealth
of forests like lac, timber, bamboo,
resing and catechu. I think that it is
sheer inanition and lack of interest
which is holding up this project. 1
might point out that there is no rail-
way nearby for hundreds of miles ex-
cept the one Bilaspur-Katni link on
one side only. 1 think that this must
be examineq and taken up in the
Fourth Plan.

Another important section is in the
Bastar district of Madhya Pradesh, an
area richest in iron ore but with com=-
plete absence of any means of trans-
port for hundreds of miles around,
I am referring to the Bailadilla and
Rajahara sections. May I plead with
yvou that thig section will be a great
boon to the Adibasis there, to the dis-
trict from the point of view of deve-
lopment, and to the State and the
country from the point of view of
much better utilisation of the immense
reserves of high grade iron ore at
Bailadilla? To my way of thinking,
it will be much cheaper to produce
steel and transport it than to trans-
port ore to a distant place for produc-
tion of steel. I shall be grateful if
the highest priority could be given to
this line.

Now, I would like to say a word
about the train on the Drug—Raipur
(Villai)—Bitaspur—Katni--Allahabad
—Tundla—Agra—Delhi section, With
your permission, may I draw the at-
tention of the Railway Minister to
the sorry state of travelling by rail
from Drug and Raipur in Madhya
Pradesh to Delhi via Bilaspur, Katni,
Allahabad, Kanpur, Tundla and Agra?
It is g dismal state of affairs which is
prevailing, and in my own experience,
1 can say that the public has suffered
from this for the last 47 years, It in-
volves three changes if not four; it
takes 38 hours if not 48 hours to cover
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a distance of 725 miles. I know that
the hon. Ministers do not travel by
these trains. ...

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): That is wrong. Let not my
hon. friend make incorrect statements.

Dr. Chandrabhan Singh: I
know that these are minor matters
from their point of view. I know that
efforts have been made occasionally
to attach a third class carriage from
Bilaspur to Allahabad. But the wail-
ing of the public has not found a
gentle note in the eardrums of the
hon, Ministers. I am further told that
the real culprits are the Central Rail-
way connecting the Katni-Allahabad
section. The Central Railway, I am
reminded, still carries the hallmark
and tradition of the old GIP Railway
with Victoria Terminus and its regal
paraphernalia.

also

1 am told that the Railway Minis-
try is starting more than 100 new
trains from the 1st of April. May I
plead in all humility and gentleness
that one of these trains must be &
train covering the route that I have
mentioned a little while ago? I need
not detail the woeful story that I,
along with other Members of Parlia-
ment and public covering a vast area
and more than 50 million people in
Orissa, Mahakhosal andq Vindhya Pra-
desh, are experiencing. I would sim-
ply say that it is just awful. As re-
gards the slow motion of the trains,
frequent changes, more time taken and
the poor amenities for meals etc., the
less said the better. I hope that this
voice of mine will be heard and a new
train would be started.

I do not want to repeat the sad
story of over-crowding in thirg class,
poor amenities on the wayside statlons
and the inconvenience to the travel-
ling public due to the absence of over-
bridges on subways at important cros-
sings and busy thoroughfares all over
the country. I hope that this matter
will be looked into by the Rallway
Minister,
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The other day, I heard the hon.
Minister’'s desire to have one or two
medical colleges for the dependents of
the railway employees. 1 can under-
stand this desire, because the railways
have plenty of money. I have also
heard about a similar thing, in the
case of the Employees’ State Insur-
ance Corporation. The Iron and Steel
Ministry is also indulging in the plea-
sure of starting medical colleges. The
desire is to meet two fundamentgl de-
mands, namely to recruit graduates to
man the serviceg and to help the sons
and daughters of the railway em-
ployees to get medical education,

In the Fourth Plan, we are planning
to have 20 new medical colleges in
the country. May I plead with you
and others that the purpose can be
served in two ways? Firstly, we can
give scholarships to the students from
the first year on condition that they
will join the service after graduation.
The Central Government has got a
quota for admission in medical col-
leges. This quota can be increased for
the Central Services and Centrally
administered areas, which will meet
the basic requirements and right de-
mand of the party concerned.

1 hope the Minister will consider the
points brought out by me and help
tne cause I have advocated, I support
the Demands,

Mr. Speaker: Shri U. M. Trivedi.

Members should pay some heed
while I ring the bell. I have no fond-
ness for playing the bell.

st 3o Ho fawdt (vxElR) : wegw
wEey, fred ag a= & ™ W faum
¥ g g fafree ad @ § ) gart
TUTA TY % I A=At 9 a9 ITH qEA
WA R AWAIT AA W Tg wan
q1 f& 08 gooA et & gy e
TS & |ra T AE A gy
Ia% gy of fofawze am o 9% 9
X 4 WY IENT AAg § T ¥B
W g ¥ T gt 6

WS WA 9T 9T § 7

st Fo Fo fwwadt : @ 0w X q@-
3T wreHt gwTe gt fafer e W
g f& et g @ A JTem A

g

Afe ¥@®T Aaeq 98 TET 8 q%ar
¢ s W3 w1 oefafaedve awr wear
g Flmaifefefaw
fawrr &, T NE & A I TF AHEAT
I g St vt W W e
wfragl & 3 T I 9 I faand,
TEWE T AY ¢ | FIH T OW AN IT
o7 AT & § Wi SOy i ag i
¢ w fafaere wifax w9 w3 aY feemn
¢ | Wy AT AT wrEfRdi 9 w1
TEAT, ITH] ATGT FTAT WX AT
WE FF 3 AT ®T S9EA K@
0% WITH & T4 &7 a1 A0 ¢ ) Wi
ZATX A€ F qE grfore srEfEm &
AWM IEARE | Wa=r M ua &
IAEY FT F oz Y fasrar wrEet
& X g qr9 I ) Arar ¢ fE
AWHT TH WA & awet gw frw
ge § ar A e awd § ) fava
& ag aga WA ¥, aga ws R, W A
W 72 § AfFT ag ot w3 agt A 9
A & THET K, A WA N F gEET
w7 §, a1 | Afew A 397 ag frde
t A 5% awA & g qumE aw s
et g 5 s Al dun wredt swR
o Y, AfET fRT oy Iwy o6 srEEqT
wav st wifgd fE Q1 are W
oy T fod ad fogin @ 2w Y
nfenfardva 1 2am #1 O\ 0% a@r
wfe 39 & w1 7 71, ¥% § =;afraa
1§ TFR el TH w1 I & W
a & @ e wnf # W Ol oy
T g wwd w2 gy
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@ a1 & A HRH! Y § SR
HTT 97 ZATE T9GT HEWAT aa faeran §
A 3T 4g AILH g § fF aw g
ATE AT IAF! FIE N qTaT A2 8
X9 qrey 3 A3 v mifT w7 gArad
FTA ATATA §, IR G FTA T AT
g 1 ZATe W e o g € fE oadr
e A I AT R AT TE R 1 39
fRTq IAFT AT F TEA H AT AT §
oYz % 07 F 21 J & fra a9z @
g 3W 1 qFEE g & 1 et a
EERGEIEECA e i i E i A 1A T A
& M7 /Y Iw ¥ O
FY AT FE @I § |+t T AeE |7
ag w1fere &7 o fF 23, 2531 28 =Y
AT AT F @wORT 917 W AT I
% weHl &1 faer faar 4t S fe 6
BT 4T 9 ®IA 4T 10 7Y F &eT T
g 1 AT =T A% 7 o
e faeman W Fa1 6 g A g A
FaFa &, TR OCAT EAATH W7 AT,
o TET U F a8 Tz g, e
WA FU | TAEAT 28T FIA {67 77 W
qE § ATA AT FAT AT, § WY AT
TG WY AT F QAT | WA F HTEL
g 7 /1 213 faar m@ar | gad s
F1 A1 & g AR faaa o E dfe
gu @4 ¥ forg dare A @Y & A e
T FHTH FE T AT E |

Sgr % AWfal & T g
a9 B g W ag ¥ for e
¢ 6 F© FgT A a9 T | FE G
&Y fme it grars &Y s 3 FifE I
AFY A qTATE AT gt @ WA AW
ey & forg dare g1 oY § Afe s
A F1 A agT @A & | OF qg g
g, SEE T Qe @ W QA A T
e § Wi &8 §1 ag fmn war § uk
PR IR TR N TR E 1%
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FTH AN FT A T oG Afow
T ¥ OF qaT wiedT w1 faan §, S
§9UF THo T°T Mo Y T fa¥ &
fF 3a% a7 & 0% AT 797 o7 AT
A T FT, FE o7 T AT AV
IEHT X AT AT I FEA BT T F TAW
g f& a2 w9aT I9% a9 &R | WY
g fF &Y =98 &7 w7 A § O I,
frmr @t fad 1ioe@ E a1 110 W
q |Y T7Y F12 FT IGS I T FAAE
faer ST | w9 38 @9 = { ;| w<
HAFAT § AT ARTAT HTT 7T G &
T T T FT FAT a7 faar 9 g,
TR ¥ G AT § | FTAA I qIAT
ST AT AT g aa o ara o Afwa
37 fafrer AR A TR Iy 7,
TR WY AT A ATE AT FTA IS

WS WEAA: 9 FA O a0,
ar .. ..

oY Io qo forddt: ol Hr gy A
0w 5 & g @ § aifs gar

WER WERY : 39 IR AV HPr 4T
ag 3% ¢, afew wa ar foederd, |

sft Fo Ho faadt : ﬁ'ﬂmma
fe oy vT N7 §ITXFAR A
fafreex fet & fawt #3, x93 wirwa
» fofie feqr o, .

WS WA I R BT AT
wrar § ay forsae aifeamiie A
Ty @ | 9T 47 T FT A\ § AT
fedt =Y, .

it 3o qo faddt : arferriie &t
et 3 WY T i & o T e
§ 1 afew aferer ag } fe anfasere
sOAIN I ATEA F A 3 R
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A AN § TwE W
qHATE

TF FTAA a1 T g9 a fgegeam
¥ 9 fFar & femaiz fY oo 554
g1 FT 58 FNIT | AfFw Ta AT ¥ Iq
¥ o qear W T faar § fe e
ag qfewe ATqA 92 1 IJqF! 58 IS
TRFAATAFATE | WTTHREU F1 WA
q€ fr 38 1% & a9 T IEFT 58 qTHA AW
FATEFIE | G AT TOFT P,
w1 & ST wwaT § 7 9@ g7 WILHT
Ffau s5a g O 1 TAT FT 58 KT
faar a1 @ @1 % §W H ag w=wAT
Y Tt aret § YgEy ) fovgaEr
& FEA 1| T gIEHT 1| gE "
AT & | qE 55 U7 o T AT
A1 B FRAI famr 1 oY Y T & W
IE FIA 97 ag IATE ALY &1 qHaAT
grwmfau agdarz A W R &
9T g 58 qF AT AT HTWIT FEAT
21 oA foggEdt @ W@ o2
FA Qa1 A arfeq fF S @q 9%
|HT €7 & A0 g1 41 ar fRdr A7 Ay
55% qI% 7 W@ AT HIT FIL QT
AFTE AT g FT @ e | Ay
@1 AT, fRAT ® T A @A, agar i
T Z 1 fewframdy qraw et 3 g
Hooq T & Ardt § A1 ITHT FRAAT
W ZWT & | EEE AMT ®1 TEHATE
g 2 | BT FHIIAT  F qEFAS
gt @ 1 ag €Y g g

aga arat & # faeen wr g frgamy
TET A TEATTN T JOFT § IRET
favzn g9 Gar g afed dar fis v
¥ wefufaegfeag gz s @R 1 @
faren ¥ gz @ ¢ f o& st foa &
fosma #7ar & € SEW R
Y F7aT &, IEET gAAA ) OF EqFq
g ¥ gt &1 agi WY 0w
o feee g wfer afs ag

aaw ¥ wra 5 arek w1 st et 9T
arad | Afew gt or A Qar g @
f fore & gror faress freraar & oefy
¢ = T F T v v g, A
u gHaT &, T EATE FIA A1y g
EHET FTAAFTE | SH AT § #9
qTq Y FwAT ¢ | oW A A A
wfsy | aga wF ¥ & w7 9 0o
@ g afew gefafagum & =t 9
q AR G § ) A T T W @
aﬁq@Wﬁ%IThisiscn—

tirely against principles of justice.

W9 AT AT I FHAICEN G
fed o &, 7% Fraw ¥ & ¥ w0
TEATE | WA F A gwET § ¥ A
¥ FIC 97 U & 9 A9 ¥ I
T § A T aqAd & fF oq a% #9019 3
%1 formd & FI 93 §U & g9 A AQ
AT TG T AAE ALY AFA & | UF wgraq
¥ f& it mvedY foaar aoET 9@ g
g FIT ¥ FIC 9gF Jvav @, foawa ox
TG ST & A7 TEY A & i A arar
ZAT TZ T A FAT I9T AT | A T
Frferer & s @ar @ f& A am=w o
qrt 7 &g S Tt § guwr afeawenT
foereY &1 39 & 927 g WTEHT &
U & T Ay FT e e et wwe
FgAE 2avg v d @y agar frag
gaTE T I wal & qrE sAr =iy
afe ag smar A& & 1 S g §
v fafaezt aga & o5 A1 gEma
warg sraarg | ¥ama g f 3w
fafreze #1 wofl g 2 &Y vt §
f& az 37 qu@El 1 @7 2@ | Ffeq
UF THT WEHAT FAT Aigw gt 7
gt o 7%, frad ama 3 gaE dw
gas e TgRT afi zqa ana §
TEN Fo e mHo WG ¥ W A §,
o Wlo Qge ¥ M@ I §, VT WAT
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WAENNo o FIATA Y, AJTH
w< fasery § a1 d@Yo d@o THo §, fwT
Yo W fYo THo § WYL JT FEI IT #X
WWOQ’HJ@H‘[GIWH—{E&W
wf @AM OgH | 2 W AW
BIAHN TR E WA ¥ 1 @H
W #7% AN gfaA AR T awvy | &9
fag ag i o AT Sl R gE &
e w1 o e o arfe St
wrEe ifrae ), o feardde ¥ &),
BT =TT Y, IW w1 gAArE 1 %
W ¥ T U THT HEHFAT AT HAT
wifgy @ g7 i F FAF
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75 GEAT ATFULNA WX 25 TR
TR | 48 HAEr ard & 1 WL, A o
#to €0 FT FTW ®T AF T THAN ALY
g | IE faT Fav 919 FTFW 9 THA
2 1 9L, WTE, WA AR ATEY 9T AF A
A T W FHATE &Y WA

W WA WL, WTE &g 99
wWirg @ e

oft Io Ho ot : ¥ woeAT T
WEHH T |

2492.

Most respectfully I withdraw that
word. I must show by respect to the
Chair.

g e § fF gumt agi g wsiee Mr. Speaker: That was not my in-

Tqr g & | 9 IN FEloq AT g
¢ 1 Y gwar § A TB W ST E
wWT 7% o faa 7 wg1 fw gver fwfe-
fasq aa O 1 ¥ w7 WY A8 | Ffw

& qr § FASATAT ATEA § AT ArdA-

Q&% FgAT A1EAT § {6 gHar A1 any
o1q Bre AfAY | 9a g F AT
ag & g fE oF G & aan
wifgr famd fFdl =3 ®9< & 99
oY wTT w1 WadTE 7 A faar Oy
AT TF COATEY F1 FFY § AW A
AT A wgd § Amuaewa & ard
feara 3z 47 7 7 T foad fe ag
=1 Y BY fw a7 o@wwe & 9 a8 A-
TR & | UF BT @ 9w grg A
wrf fordy oenfaafor o 3 a7
2 fora® qaeman oy a1 ff qg  oaeee
¢ "W 7y wdFwe g § | 9w I’
T T ATAT TARI, LW AT
i | afew ag <ww Jree ot fw
e F7a1 @ VR 2 & I A
A QR FAT F AT &) A TH-
e, fowe Fear § 3 aHeEne
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Shri Muthiah (Tirunelveli): Mr.
Deputy-Speaker, Sir, the Indian Rail-
ways are the biggest and most success-
ful public sector undertaking in the
country with assets exceeding Rs.
3,000 crores, with d&n anndal revenue
of Rs. 630 crores and with more than
12 lakhs of employees.
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The budget estimates indicate in-
creases in both freight rates and fares.
The increases in freight rates affect
a few commodities; coal, foodgrains,
kerosene and export of iron ore have
been exempteq from the increase, The
increase in passenger fares is expect-
ed to yield an increase of Rs. 13}
crores. The increase in freight rates
will fetch .an additional revenue of
Rs. 21 crores.

I come to the recent railway
losses in 1964-65. First I will refer to
the Dhanushkodi cyclone, The loss
caused by it is more than Rs. 1 crore.
An  unprecedented cyclone hit
Rameswaram island on 22nd Decem-
ber 1964. Several people were wash-
ed away by the tidal waves. 124 out
of the 145 girders on the Pamban
bridge were swept away by the furi-
ous waves. A passenger train in
Rameswaram island was engulfed by
high tidal waves. Thanks to the un-
tiring efforts of our Railway Minister,
his colleagues and his staff, the Pam-
ban bridge was rebuilt within 60 days
in a marvellous manner, and the train
service has been resumed from the
1st of this month. By this achieve-
ment, the Railway Minister and his
colleagues and his staff have earned
the gratitude of millions of people in
this country.

‘I will next refer to the loss caused
by the language riots in Madras State.
The loss to railway property alone is
more than Rs, 1 crore. Stations and
coaches were burnt. signals and rails
damaged and records and tickets des-
troyed. Our bearts shudder when we
think of the unprecedenteq violence
that sHook Madras State in January
and February 1965. Never before had
such mass violence occurred in the
history of Tamil Nad, known “for its
sobriety and stability, its lpve of law
and order. At first it was a peaceful
and spontaneous agitation of students
arising from their genuine apprehen-
slong” concerning their future careers.
Later, it was exploited by certain in-
terested political parties and several
anti-social elements. Now the langu-
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age p'_roblem has become the most
explosive problem in the South, par-
ticularly in Madras State. Only an
amendment to the Official Languages
[Act, incorporating the assuranceg of
the late Prime Minister, Nehru, and
the present Prime Minister on the con-
. tinuance of Hindi can allay the appre-
hensions of the people of Madras
State.

Mr, Deputy-Speaker: How is the
language issue relevant in a discussion
on the railway budget?

* Shri Muthiah: I come to the Tiru-
nelveli - Kanyakumari - Trivandrum
railway line. I am happy to find from
the speech:-of the hon: Railway Min-
ister that the preliminary survey and
the final alignment survey have been
completed and the project reports are
being finilised. This line, which is
long overdue, is being delayed for the
last several years. This line should
be constructed at least in the first
year of the Fourth Plan, that is 1866.
‘This line would prove to be a boon to
scveral thbusands of pilgrims and
tourists to Kanyakumari, which is the
land‘s end. It will also stimulate the
establishment of several industries in
Tirunelveli and Kanyakumari dis-
tricts with their rich potentialities of
unexplored mineral wealth.

There is an imperative need for the
Tiruchirapalli-Tuticorin  broad-gauge
line in view of Tuticorin port becom-
ing a major harbour.

There is supreme necessity for an

over-bridge at Tirunelveli junction
level-crossing. The absence of such
a level-crossing is causing untold

hardship and suffering to lakhs of peo-
ple. In the peak hours of the morn-
ing, between 9 and 12, passengers
have to wait for more than thirty
minutes on both sides of the gate
when the gate remains closed for some
train or even for shunting purposes.
Students, teachers, Jawyers. clerks,
shop assistants and office employees,
all of them suffer much_inconvenience
at that time, because the gate is closed.
One sees a long line of buses and cars,
cycles and carts standing for two fur-

longs on both gides of the gate when:
it is clesed. In course of time, the
queue will become one mile long, The-
Tirunelveli municipal authorities and
the Madras Government have pleaded"
paucity of funds for the construction
of this overbridge. As the suffering
of the people is increasing because of
the absence of this bridge, I submit
that the Central Government has to
take the jnitiative and help the people
of Tirunelveli by constructing this
over-bridge. I would request the hon.
Railway Minister to visit Tirunelveli-
as early as possible: and see for him-
self the miseries of the local people
and then take steps immediately for
the construction of the overbridge.

There should be a siding from Am-
basamudram railway station to Amba-
samudram quarry site, a distance of
three miles. It has become most ur-
gent now, because big stones and
boulders have to be transported from
Ambasamudram to Tuticorin harbour
site to commence the construction of
the breakwaters.

Lastly, I would like to make a few
suggestions. There should be automa-
tic signals with colour lights. Stop
boards should be put up on both sides
of unmanned level crossings with the
caulion “Stop and proceed” to aveoid
accidents. The speed of long distance
traing should be increased. ‘There
should be a phaseq programme for

‘replacing steam traction by diesel and

electric traction. With these words, I
support the railway budget, as pre-
sented by the Railway Minister.

Shri Tridib Kumar Chaudhuri (Ber-
hampur): Mr. Deputy-Speaker, Sir,
I think, the Budget by the hon. Rail-
way Minister comes rather as a warn-
ing nol only to railway planning as
such but also to general economic
planning. Of course, we are not sur-
prised at the fact that he has proposed
rather large increases in freight rates
and fares because we all know that

- traditionally the railways and parti-

culdrly the rallway users are regard-
ed by the Railway Ministry as the
proverbial hen that lays the golden
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egz. The public would be thankful if
they do not get killed at the end.

1 have said that this Budget has
come as a warning. The total volume
of traffic for which the Ministry plan-
ned has failed to materialise. I have
certain figures with me which show—
and the Minister has admitted it—
that even with regard to the last
year the total volume of traffic that
was envisaged and planned for failed
to materialise. The development pro-
gramme for the railways in the Third
Plan was drawn up in relation to a
traffic of 245 million tonneg estimated
in 1965-86. We are nowhere near that
target ang if the present figures indi-
cated a trend, it may be that the
volume of traffic for which we have
planned may not materialise at all.

In the Third Plan it was said—I
think, it was wisely said—in view of
the fact that the capital-at-charge in-
vested in the Railways has sharply
increaseq over the past ten or fifteen
years: —

“Prima facie, it is desirable that
financially the Indian Railways
should not take the downward
path followed by railway systems
in other countries.”

But the trend shown by the volume
of traffic clearly indicates that, maybe,
we are also heading the same way.

The capital-at-charge in 1950-51 was
Rs. 834 crores; in 1960-81 it was Rs.
1,559 crores and at the end of the
Third Plan it would come to
Rs. 2,313 crores; that is, from 1950-51
to 1963-66 the capital-at-charge would
increase nearly three times but the
freight and traffic earnings have al-
ready started showing a downward
trend. 1 do not know who is to blame
for that. The blame should not attach
to the Railway Ministry alone; I think,
the Planning Commission and the
Government as a whole should share
the blame. All are to blame They
must take a second look at the whole
thing anqg not merely take resort to
the casv way of going on increasing
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freight rates and passenger fares be-
cause in the end that might also start
giving diminishing returns.

Having said that 1 draw the atten-
tion of the House to another matter.
In the course of the last few days we
have been given two reports, one of
the Public Accounts Committee and
one of the Estimates Committee, per-
taining to Railways as also one Audit
Report. I do not have the time at my
disposal to go through the details, but
if you take a look at the observations
of the latest report of the Publie
Accounts Committee that hag been
placed before us, you will find that
there are as many as 79 items and in
all those items the Committes has had
occasion to find serious fault with the
railway administration.

I have been rather intrigued to find
one expression persistently occurring
in the course of these paragraphs,
namely, “Railway Ministry®, “Rail-
way Administration”. 1 would like
very much to know the distinction be-
tween the two. The railway adminis-
tration, if I understand the legal posi-
tion, is the Railway Board together
with the administration of the rzonal
railway committees. If that is left out
the Ministry means the three Minis-
ters and their personal assistants or
secretaries. 'That is all. Who is te
remedy these serious defeets? Some
of the lacunae pointed out by the Pub-
lic Accounts Committee and the Audit
Report have been continuing for
years.

Even in regard to the Supplement-
ary Demands for Grants here is an
interesting observation in the Audit
Report (Railways), 1965: —

“During the year under report,
(that is, 1964) 17 supplementary
grants aggregating Rs. 5,764 lakhs
were voted by Parliament”.

Then, the Comptroller and Auditor
General goes on to observe: —

“The 2 supplementary grants for
a total of Rs. 1]1-50 lakhs relating
to Grant No. 2—Revenue—Miseel-
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laneous Expenditure, proved whol-
ly unnecessary as the actual ex-
penditure did not even come up
to the original grant.”

Then, it goes on to give the figures. I
do not have the time to read out the
whole thing, but, I hope, hon. Mem-
bers would look into it. From 1959-60
to 1963-64 there have been similar
instances where supplementary grants
were asked for which were not neces-
sary. Then the Audit Report goes on
to point out other things like inade-
quate and injudicious surrenders and
so on. These things have been com-
mented upon by the Public Accounts
Committee as well,
. . =

As 1 was saying, who is going to
remedy these things? In this connec-
tion, I have a suggestion to make to
the Government, not to the Ministry
alone. We have been functioning, so
far as the rallway administration is
concerned, under the system of board
administration and when Shri Patil
headed the Transport ang Communi-
cations Ministry which controls the
Postg and Telegraphs Department, he
introduced the board management
there also. I do not know the legal
position so far ag the Posts and Tele-
graphs Board is concerned, but so far
as the Railway Board is concerned, it
is an imperium in imperio and it be-
comres very difficult for anyone, parti-
cularly for the lay public, to reach the
sanctum sanctorum of the Board pre-
mises ang get their viewpoint accept-
ed. 1 will cite many instances show-
ing how cavalier attitude ig taken by
the Board in regard to public de-
mands. But before I come to that, I
have one suggestion to make to the
Government. The Parliament has ap-
pointed a Committee on Public Under-
takings with regard to public sector
projects. Of course, we have the Esti-
mates Committee but the Estimates
Committee can only take up one Rail-
way or one particular part of the ex-
penditureg and estimates occasionally
and that i alse doing the post mor-
tem. So, why not have a Parliament-
ary Committee for Railways so that
the Parliament ran extend its control
and exercise the control, on behalf of

the public, a little bit more effective-
ly? There are, of course, the consulta-
tive Committees. But this device waa
introduced by Shri Jagjilvan Ram,
when he was the Railway Minis-
ter, in order to give the Members of
Parliament an opportunily to place
the users’ points of views and the
view-points o¢ their constituencies be-
fore the Ministry and save the Bud-
get time for discussing the larger
policy questions pertaining to Rail-
ways. The Railway Consultative Com-
mittee is hardly a device by which
Parliament can exercise proper con-
trol over the Railway administration,
whether that be the Board or the Min-
istry, or whatever it is. There must
be a committee with the powers of the
Estimates Committee but dealing only
with the Railways. I propose with
all the earnestness at my command
that such a committee should be set
up as early as possible. Also, the
Railway Standing Finance Committee
may also be revived. Some such de-
vice should be there so that the Rail-
way Board may not have this kind of
unfettered control over everything and
doing everything according to their
sweet will,

How does the Railway administra-
tion or the Railway Board move in
various matters? There was one very
small demand on behalf of the State
of West Bengal about the Purulia-
Kotsila railway. That is a small nar-
row-gauge railway. The way in which
the Railway administration in the
South-Eastern Railway hag been
managing it is really throttling that
narrow-gauge line, We had the occa-
sion to meet the then Railway Minis-
ter, Mr. Dasappa, in 1863 and then
again we met the present Railway
Minister and certain Members of the
Railway Board where even the Chair-
man was present. Because there is g
good deal of clamour and because the
State Government of West Bengal do
not want that narrow-gauge railway
to be closed, they are extending its
life by six months and six months and
running that line on loss.  No provi-
sion has been made and nothing ha=x
becn done to undertake the engineer-



2523 Railway Budget—

[Shri Tridib Kumar Chaudhur.i]

ing survey, a‘lthough it was promised
to us several times in order to trans-
form this narrow-gauge into a broad-
gauge line.

Now. I was rather amused to find in
the list of new suryeys under the
Egstern Railway which should be
undertaken, a new survey for the pre-
liminary engineering survey on the
broad-gauge line in the area scrved by
Ara-Sasram Light Railway. I hope
the Minister of State for the Railways
would not find fault with me because
this happens to be........

Dr, Ram Subhag Singh: Neither
Ara nor Sasram is in my area.

Shri Tridib Kumar Chaudhuri: 1
know that only a few months back he
visiteg Ara i

Dr. Ram Subhag Singh: I visited
also Purulia-Kotsila and I visited Mur-
shidabad and Berhampur also.

Shri Tridib Kumar Chaudhuri: 1
do not blame......

Dr. Ram Subhag Singh: You can
make a demand., But this is totally
fllogical because he does not under-
stand the importance of the area
That is a wrong anclogy. To impute
motives is totally incorrect.

Shri Tridib Kumar Chaudhuri: You
have misunderstood it completely,

Dr. Ram Subhag Singh: You must
talk in a proper way.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Let him stand and ask, show
proper courtesy to the House.

Dr. Ram Subhag Singh: I do so and
I did stand.

Shri Maurya (Aligarh): The hon.
Minister is not expected to guide the
hon. Member as to how to speak.

Dr. Ram Subhag Singh:
a Membt'r

Shri '!‘rldlb lll.unn.r Chaudhuri: 1
have not made any personal allega-
tion,

I am also
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Shri Maurya: You have no business
to guide us.

Shri Tridib Kumar Chaudhuri: With
regard to the Purulia narrow-gauge
Railway being transformed into a
broad-gauge railway, a proposal and
a request to undertake a survey was
made not only by private Members
but I can say boldly also by the West
Bengal Government. The West Ben-
gal Government made that suggestion,
as far as I understand—if my memory
does not fail......

Dr. Ram Subhag Singh: You also
want the Constitution to be changed.
So, that type of suggestion will not be
entertained.

Shrl Tridib Eumar Chaudhuri: You
are not to entertain it. The Parlia-
ment is the authority to entertain it.

Dr. Ram Subhag Singh: I am a
Member of Parliament.

Mr. Deputy-Speaker: Order, order.

‘Shrl Tridib Kumar Chaudhuri;: [
want that the Railway administration,
the leway Board, should be more
responsive.

Then, I come to the other thing. As
regards the Circular Railway Project
for Calcutta, that is also not the pro-
posal of a few private Members, Seve-
ral committees went into this question.
The Minister here, only last November,
made g promise :that this thing has
got to be done and that they will do
it. But I was surprised to find that
no provision in the Budget has been
mede or there is no indication whether
this would be undertaken. Almost
simultaneously, as the Budget was
being presented, the Chairman, Rail-
way Board, met the press and said
that they have received no request
from the West Bengal Government—
at least the Board has not received
any request from the West Bengal
Government—for. undertaking .any
survey with regarg to the Circular
Railway Project. I do not have the
time at my disposal to go into details
of the Circular Railway Project but
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from 1948 onwards several commit-
tees, very high-powered committees,
went into the question and they had
all recommended the construction . of
thig Circular Railway Project. 1 can
say here on authority that both the
Chief Minister of West Bengal and
the Mimsister for Transport and Fin-
ance have written to the Railway Min-
ister—I do not sknow whether they
have 'written to the Board—Mr. Patil
and he has made a promise that this
thing would be examined. But 1 do
not know how long it will take to exa-
mine this question. I am very sure
that this thing i not getting under
‘way and even a modest request for
undertaking a fresh survey is not be-
ing entertained because certain Mem-
bers of the Railway Board are preju-
diced against this project. I had occa-
slon earlier, when Shri S. K, Patil was
in charge of the Irrigation Ministry
and also when he was in charge of the
“Transport and Communications Min-
istry, to cross swords with him with
regard to the Farakka barrage pro-
ject. There was then the same oppo-
sition from the Government and the
administration, but this Parliament
haq succeeded in getting over that
-opposition, and the Farakka barrage
project is a reality now. I hope that
Government would give serious
thought to this project also, and it
would become a reality.

As the Chief Minister of West Ben-
gal had occasion to remark, if the tra-
fic problem of Calcutta is not solved,
there will be a breakdown which will
be disastrous not only for the State of
West Bengal but would have larger
consequences and far-reaching conse-
quences on the rest of the country as
well.

Shri Shankaraiya (Mysore): ‘The
Indian Railways are one of our big-
gest national undertakings. and I have
no doubt that they have done good
work ang there has been considerable
development. But, unfortunatcly the
development has not been uniform
throughout the country and there has
been lop-sided dcvelopment. While
development has taken place to

a considerable extent in some areas,
certain other areas have befn com-
pletely neglected. And'the Mysore
area is one such neglected area, The
Mysore State has been claiming cer-
tain railway lines wipch are justfiable
on all grounds, but these lines- have
been denied to that area, and a step-
motherly treatment has been meted out
to this area. -

s} gFY T ®AT . T OF
awmwmﬁlﬂﬁ‘ﬂ'ﬂﬂﬂl
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Mr. Deputy-Speaker: The
bell is being run. .

Now, there is quorum. Shri Shan-
karaiya can now continue his speech.

Shri Shankaraiya: Out of the eight
divisions on the Southern Railway,
two of them lie in the Mysore State,
and they are the Hubli and Mysore
divisions. The development that has
taken place in the Southern Zone has
mostly taken place in the other divi-
sions, while these two divisions have
been totally neglected, They have
been treated almost as orphan divi-
sions. If an enquiry were to be insti-
tuted, it would prove that not even
five per cent of the amount spent for
the development of the areas in the
Southern zone has been spent on these
two divisions and thus these two divi-
siong have been treateq almost as
orphan divisions,

The Mysore State had a railway of
its own, and it was integrated in 1950.
At that time, it had several schemes
in view. One was the Hassan-Manga-
lore railway line, and the other
was the Satyamangalam-Banga-
lore railway line. apart {from the
various other schemes. But for the
last fifteen years, not eyen an inch of
line had been added in the Mysore
State area. But it was after a hercu-
lean effort that the Hassan-Mangalore
railway line was sanctioned. The
Railway Board was deaf to all our
demands and cries, and all our cries
were falling flat on their deat ears,
and it was only when we approached
the late Panditii. our revered Panditji
that we were able to get this line and

quorum
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harbour, because he knew and he un-
derstood the injustice that had been
done to thig particular area, he order-
ed the sanctioning of the Mangalore
harbour and the Hassan-Mangalore
railway line. But even then, what has
happened? The boon was given, but
to our greatest surprise the Railway
Board announced that it would be only
a metre-gauge line, It is a well-
known fact and the Ministry them-
selves have accepted it, that a har-
bour should be linked by broad-gauge.
But here was an announcement that it
would be a metre-gauge line. We
protested against this. Evepn then the
Railway Board refused to change it to
broad-gauge straightaway but instead
they said that they would have a sur-
vey for a broad-gauge track but in
the meanwhile they would only have
the metre-gauge line. We cannot
understand why this kind of different
standards are applied to different
areas,

14 hrs.

We have also been pointing out to
the Ministry that a large amount of
ore has to be transported from the
Bellary-Hospet arca to Mangalore and
Karwar ports, and, therefore, we have
been asking for a broad-gauge line for
this purpose. These are the nearest
routes from which the manganese and
iron ores could be transported so that
they could be exported from those
places for the purpose of earning fore-
ign exchange. Ang we have been ask-
ing for the necessary railway links
for this purpose. When the Hassan-
Mangalore railway line has been sanc-
tioned, naturally to enable the Bellary
ore to move to Mangalore, the small
distance between Rayadrug and Chital-
drug has to be linked. This is the
nearest route which we have been
asking for. This has been denied and
has heen put in cold storage. Again,
we have been asking for the Hospet-
Kottur line to be linked with Harihar
so that the ore could move up to
Mangalore. But we have been denied
of this also, and the Railway Board are
not doing anything in this regard.
Again, in order to enable the Hospet
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iron ore to move to Karwar, we have
been asking for a line from Hubl to-
Karwar, which is a distance of only
80 miles, but the Railway Board are
not doing anything even about this.
Instead they say that we may carry
the ore by road. On the one hand, the-
Railway Board says that metre gauge
is enough, while on the other they say
ag per their own admission and by
their own actionsg that a broad gauge
line is necessary. For insiance, for
moving the Hospet and Bellary iron.
ore towards the Madras area, they’
have sanctioned a new broad-gauge
line to link Hospet and Guntakal, but.
to carry the same over to Mangalore,
the nearest port, they provided only a
metre-gauge line. 1 do not know
what the meaning of this inconsistent
policy is. When we want to transport
the ore at a cheaper rate to Mangalore
and Karwar, they deny us necessary
railway links nd the board gauge but
they sanction a broaq gauge for trans-
porting the ore to the Madras area,
which is of a longer distance, more
than a hundred miles difference. I
do not know the meaning of
this. Evidently, it means ‘Like
good boys, if you want to trans-
port your ore to Madras, you may
do so in the broad gauge, or else,
if you want to transport it to the
western side, you may transport it to
Goa’, but if you want to transport to
Karwar or Mangalore you will have
to open a metre gauge. I do not know
why this kind of discrimination should
be there. Is it not politics? I would
like to ask whether this discrimination
can be justified on any grounds, Why
should they not provide a broad-gauge
line from Hospet to Mangalore which
is a legitimate demand and shortest
in distance? Only two small links
between Rayadrug and Chitaldrug and
between, Kottur and Harihar are to be
linked up. The Hospet-Kottur line is
already there, and only a small link
is requireq between Kottur and Hari-
har. The shortest line is between
Karwar and Hubli and yet it has not
been even considered. I would like to
point out that it ig a question of earn-
ing foreign exchange, We are losing,
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_ foreigm exchange by the non-construc-

tion of these lines. If iron ore or man-
ganese ore is to be transported to
Madras area, then it costs more. It
is simple economics that when the cost
of production and the transport char-
ges are less, we shall be earning more
foreign exchange. But instead of earn-
ing this foreign exchange, we are los-
ing it. Because of this wanton discri-
mination in the case of the Mangalore
and Karwar ports only a metre gauge
line is provided to Mangalore, where-
as a broag gauge line is being provid-
ed towards the Madras area gnd .le
Goa side. I do not know how this
eould be justified. Can thig stand to
reason? Is it a fair and equitable
treatment? Is it not a stepmotherly
treatment that you are giving? This
is the straight question that 1 want to
ask,

With regard to the Karwar port, I
would submit that that is the nearest
port to which the ore from the Hospet
area could be transported. And yet
we are not having the necessary rail-
way link for this purpose. Unless
these railway links are provided, the
development of this particular area
would not take place to a sufficient
extent. T would submit that the rre-
sent attitude of the Railway Board
and the Railway Minister is not justi-
fiable. T hope, therefore, that due
consideration will be given to this
matter,

Dr, Bam Subhag Singh: I may tell
my hon. friend that that very thing is
being done at the suggestion of the
Transport Ministry. They decide
which port should be developed, and
or the basis of whataver they have
suggested we are planning the rail-
way lines. It is not correct to say
t_hat the Hassan-Mangalore railway
line is not based on the broad-gauge
system because that also is simultane-
ously being done.

8hri Bhankaraiya: I could not fol-
low what the hon. Minister has said.
Otherwise, I would reply to him.

Araln, coming > the Satyaman-
galom-Chamorajanegar railway line.

1 have to trace this from the Guntakal
area itself. From Guntakai to Banga-
lore, it is having the heaviest traffic:
both In respect of passenger and goods.
traffic. We have been trying for the.
improvement of this line and also for
providing a broad-gauge line here.
They have taken up the increasing of
the line capacity of the route from
Guntakal, Dharmavaram, Pakala and
Katpadi. But from Dharmavaram to-
wardg Bangalore side, they have com-
pletely neglected. Then between My-
sore and Bangalore, it i3 having the
heaviest traffic, both in respect of
passenger traffic and pgoods traffic
and it pays the highest dividends
to the Railways . The Mysore
Government decided to have a
broad-gauge line and thave it
electrified also. This Is a very crow-
ded line. This line wasg laid during
the times of the famine. Not one inch
of this line is improved. No amount
has been spent on this line in spite of
fifteen years after integration. It is a:
pity that nothing has been done. The
Bangalore Circular Railway i3 being
put into cold storuge. When I put a
question with regard to the clectrifica-
tion of the Bangalore-Mysore ling be-
ing converted into broad-gaupge and
electrified, the Board gave a reply
saying that there was so such scheme.
They reply even without verifying re-
cords. It is a pity. On the other hand,
T would like to bring to the notice of
the hon. Minister the speech made by
Shri Hanumanthaiya in 1950 on the:
floor of this House. He said:
“Lastly, you will permit me if
I speak about my own State. We
wanted to introduce electrification
of the railway line between Ban-
galore and Mysore. That was a
Government scheme. Meanwhile
our railway system has been in-
tegrated and the responsibility has
passed to the Centre. I wish the
hon. Minister implements this
scheme, We prepared an estimate
for it, and there is plenty of power
available. Thig scheme, if it is
put through will ultimately bene-
fit not merely Mysore; it will be
the precursor of electrification of
railways throughout the country.
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I am personally wedded to the
electrification of railways through-
out India because the coal that
we are getting from our country,
I am told, can be used for differ-
-ent gnd more useful purposes. We
have not got petrol, and out of
~ coal we can make synthetic petrol.
From the standpoint of self-suffi-
ciency, we must ultimately have
- to electrify the whole of our rail-
way system. It may not come in
“the next two or three years; it may
be in the next ten or fifteen years.
‘Whatever be the period, our ulti-
mate object should be to electrify
the railways and to divert our coal
for other industrial purposes.”

"This is from Lok Sabha Debates—Pro-
vigsional Parliament—Vol. I—part II.
—page 795.

The present Chief Minister of My-
sore, Shri Nijalingappa, offered that
he would supply electricity at a cheap-
- er and concessional rate for the deve-
lopment of the railway, particularly
for electrification. What we find is that
it has been put into cold storage. It
has not received its que consideration,
but it is put in cold storage,

Coming to Mysore-Chamarajanagar
railway line, which is nicknamed as
Southern railway “tramway service”,
I would like to say that, it is on the
working of this line that the Railway
Board has collected and furnished sta-
tistics and come to the conclusion that
the Satyamangalam-Chamarajanagar
railway is not financially feasible. The
distance between Mysore and Chama-
rajanagar is 61 kilometres. It takes
three hours to travel. This line is not
being properly developed. How can
they make use of it? Hence the sta-
tistics furnishedq by he Railway are
incurrent and misleading.

Sir, recently, about two months
back, myself and Shri Siddiah, M.P,,
and others submitted a Memorandum
to the hon Minister. We got a long
ang prompt reply. saying that it is
not financially feasible. If it were a
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reasonable reply, I would have sub-
mitted to it. It is a stereotyped and
stock reply that was given to us. The
hon. Minister has not, been furnighed
with full information and he has_been
merely made to sign. '

In this connection, 1 would like to
quote from a speech of the late Shri
Gopalaswamy Ayyangar regarding the
financial feasibility of thdi line and its
importance also. 1 will read the rele-
vant portion. It was on a cut motion’
moved by Shri Ethirajulu Naidu. I
had moved a cut motion in 1950 in
connection with the neeq for thé cons-
truction of Hassan-Mangalore-Malpe
line which has now been sanctioned
after 15 years. But with regard to
the cut motion, relating to failure to
connect Chamarajanagar and Sathya-
mangalam-Erode line, S8hri Gopala-
swami Ayyangar said:

“l shall only say that 1 have
every sympathy with the proposal
my hon, frienq has put before the
House. If I may inform the House
about my own experience of this
particular line, it goes, so far as
my memory goes back to about 43
years when I happened to be in
charge of a small portion of the
Coimbatore district. On that occa-
sion, I had myself reported on the
financial prospects of this parti-
cular line. I remember that I had
recommended this line at that
time, but it has not yet materialis-
ed up-to-date. The present posi-
tion is this. Surveyg have been
completed for a line from Chama-
rajanagar to Coimbatore or Mettu-
palayam, and the decision at pre-
sent is that it is rnuch better to
have the terminus at Coimbatore
rather than at Mettupalayam. This
line passes through some very
difficult ghat country and the cost
of that portion is perhaps heavy,
and while the hon. Member was
sure about the financial prospects
of the line, the reports that we
have say that it would not pay the
usual minimum return. I happen
to know the lay of the lang there
and also that this section will
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serve the area which will come
under Lower Bhawani projeet,
and so I thought that the estimate
1 hag received rather under-esti-
mated the financial prospects of
the line. It had been decid-
ed practically that we should
take up this line as soon
as possible. The surveys have
been completed. The actual sur-
vey report is being compiled and
as soon as it is received. we shall
promise that 1 shall expedite this
promise that I shal] expedite this
matter as much as possible before
1 cease to have anything to do with
these matters. I should like some
beginning to be made on this line.”

This was in 1950, and this was the
considered opinion of the late Shri
Gopalaswami Ayyangar. After 1850,
what have been the improvements,
and industrial development in  this
area have also to be taken into con-
gideration. First defence and security
considerationg require that we should
have this line linked with Coimbatore,
because if on uccount of any emer-
gency, the Jalarpet-Salem-Colmbatore
line were to be affected, this line will
be an alternative line. Secondly, it
will be shortest route towards Cochin,
the western coast and south-eastern
coast opening trade and commerce with
Cochin, Cannanore and Telachery.

Third, apart from the defence and
security aspect, there is the consider-
ation of running a through line from
Delhi to Cochin. When the Khandwa-
Hingoli link was given, this is the only
bit that has not been linked up.

Fourth, as regards the financial as-
pect, since 1950 several industries
have developed by the side of this linc.
Two big sugar factories have come up.
twg cotton textile factories have been
established, and one more is under.
erection at Chamarajanagar, two paper
mills have been set up. Besides, there
are several other industries. There has
been a considerable progress in that
area in the industrial fleld. It will
connect the two important industrial
centres Bangalore and Coimbatore. It
is common knowledge that throughout
the country both passenger and goods

traffic has increased. Yet here is a
Board dipluying a mentality oblivious
and behind to all these developments
giving the same stock answer that it
is not financially feasible. In the end I
only want to utter a word of warning
here and now that if timely action is
nol taken i1 sanctioning this Satya-
mangalam railway and respect shown
to the wviews of Shri Gopalaswamy
Ayyagar, and the promise made by
him on the floor of this House fulfilled,
things will move beyongq control to a
point which the Railway Ministry may
not relish.

wi ATo fio qzm (AFHTT): IT-
LT HENE, gATE I welt o afew A
7 gue v fear @, gad o & e
79T }|WT E 1w A T HTAAE
FEEG Y WRTA AT qTTE F g0 A
arfest W1 ¥1o ww gww fag At qfa
T ang § W & A A gew & Wik
T TN awE § | oa Ag qy AT NY
® 9 g9 gme qifew ®EE ® AN
faogema o swwy & 2@ @ oqr
arfew aTea UF g fgen @Y Ay
favama & fF g qzm & S & &Y
T AT Y & WA A qvy I
F graea § wEN IT I AT WA wFrag
wavg faare &6, wiTr & |
T A faar =Y @1 FHTT A
FEET IAWY G KT FT Fforwr w37

Zar? faa Y o 3 qror w1 f fafa-
TTT qEA AT T A%A & | F« IF
F qrE EAAT a7 ;YT AT A7 w0-
T A gw I N wrfwad § N I 5-
07 &, 1 N off 17 9% /T @A
& A% wAAT qgAr A 1 Sfew we
qIT ¢ & FE WA A 39 97 A19-
faarz s ¥ 1 g Mwdsg @ zawy
gw fawma & 97 A% 91 wa R SHEEY
# faumg | gwror X Tw @ o EwTd
fratm o & o T geafeaa &390
o fafaee< area & arra @ i fafa-
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T AIEE HT 9¢ T 9 g f% Fgi aw &1
T IAFT A WA FT TATH FL | FA7
¥ 39 9T 7T & fagre w0 At
IqH gH AL ® W A fradhaae famar
g

R A FI ATE HIGHT 7 Gr=a1
ABATE | AT FIEAT 7 FT HTH q€
¢ | wrean qfF & = o, gafao
Ia% Agew A TR Ay fwar v Awen
§ | TEET WEged THY ¥ HIET AT A®AT
# fx g arira &1 gaT? QU HAS0
I HY AT w gt & faw a3 &
afwa & sgar agen § fr ged fag
dar oA R femr @, a® %B W
¢ 1 39 # qEady g wfgdr whe o
U gIEE & F79 € fEgr man @, a7 AT
ATEYT { ® HTIF T HAT A1 |

o ¥ FTEAT O § 47 & gTa F q1w
ZATH AREATNNE & | | W AT
Fdw FAT A AF & AT & |
T AT & X7 AT I GNE FT wH
Wt wE g AT | gIa AR e
wz ¥ fm sfafem se=iw a7 <@
& T W Eshgme
w7 agt & waw IvAT 7 w7 wfafa-
¢t gearfe gt Heamt ¥ W g7
T & 1T AT HTS W FT HATE
IgT IE AT ST STGATT @I @
R &g FrA g fEm e wmvfa
& fa=7 feqn arom | ag w9
o A A {1 g F O waEeen
e F fearg grr s o aff @
THY GO AYTIAATA K1 9 Hgeq Faanm,
JHET WEA G AT WX AR FY w1
glaur gt 1 HuEwm g fr oW
guTa 97 g1y agrqfa & faume st

g qifes wTgE T w9 T
wTae # G aF gRfRfebe
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T1d FE ¢ 1 3 fAw & 39 HAOTE-
T AE AuEaw g feaa &
et # gg ary T i fE ag
€ & ag WY & sok Afeg & FqTAT
Irgar § W w7 g fw gaw
W7 T Y ;Wig FAT FAT |

oW dezd W9 7 faar 9% @
fefrdr &1 fawe @ wgweEr
T feaar few & dlv @aw &%
g ¥ advr aw fegar #Hew 3,
ga®) WY QrowT eqrA § @A 9rEy |
TEF AR AN CH AT AT ATRATE |
AT FroraT T w7 A ww faocd awEw
% W FT U 2 F gEieieheT
#7 fr g anfewy, @ & & a=we
F kT Ay A ARG ETF IR
ggasTae a¥ safefeeve v faar
st anfgd | ag aT e WG AT
# qu & fomm s wfed
fassinia s ¥wwm A0 Aw @,
TEE 9T T FT qET WA wwE ¥
FEE ¥ qga T mir g e
T AQ A ) W A A RN oAw
X ¥ azen qUfEd W @ w A
T FAA FT A GRTT AT & AR A
THET § I BT AT KT F qAGT AT
TEAT AT |

% FATH GEE F1 gfaur s
& wfgd | g8 & @9 WA A W@
odY 8, wifew g #Y T o @, W=
F U7 o ) Afew 9w T @
TevT aF Tt aEEr Y g T
awrg T o J fra7 7 T a% e
B2 ta 2w 4 § a4 F9 A1
TR AT M EE

Wl FEN WA € BATT . IJIEAH
"R, A ALY FT qATH ¢ | AT
m& ser ot T gwt 9w i wrvw aw
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aw I® A g IW # ww fE&T wrw
T &

Mr. Deputy-Speaker:
being rung.—Now there is quorum.
The hon. Member may continue,

oY Alo T9o waw: & 75 W@ @
f drae & aefer a% & @19 ¥ N B2
EUH S I F AT A 100 §H
T YA T I qrIIE 39wk
A A8 femmg F|@T) oW & @
A 3T qifgd | B e 97 92
FE & daw g 2 39 & fam
7H 9 qT9E AR FIE & A AIF 100
are ¥y AW F I F wrd o T
o7 qraT | T #Y "I} e fTmr o

arfedr

gz =wA F 9 W Fwar fed
"’y ¥ qm 9 Oz ifew & fad
oraT fawr @ 39 F1 F19 9w 7 g
arfg7 #7ifF a8t & v 1 sa% famr
T¥ fewwa 2

Tt WEHTEIE § M ¥ 91
ANy ¥ NITE uEelE &W a@dr
agi 9¢ fear Efewm & W F Wi
TAE HATAT & QT § | A 3 GAE TS
w0 mw F avag agwar @ fev ad
¥ gag =t § W W o wgeeeE
rgEdt ¥ Afew @ & g ¥ wf
Trgfar 17 4 gt 1 v A &
o oY o 7 W 1 § AT
F oft T A § A ¥ g & W
T B ¥ ™ fX rw IT ¥ @
Trefam &1 £ gfaw srew g Aifgw

a4 ¥ guq qATT Ga F1 AW FAT
&1 ZE AW q mrandy & ager ofew A
I 9, T A AT G A7 W aA<E H
0 W A At 6 1 IW A g
7 IO AF OF WIS I THT KA A7

The Bell is

afeq oaw gae qw ¥ ofom W T
94 N ¢, 89 W q97 AN ¢, a9 AR
e g Iy & | AT 09 9} g
A T WA g wee dww A, w=gfe-
fadfady a, s ot 3, fomer oH1-
faoww & a2 o A SmTw AR &
amq fotwen fear @, o Y ag @
wrd ¥, f gem? agi dfew aar o @
2O EFH A FH Y A e A g
F ard a% I wA AW df Tg Wew
WY 78 St &1 @ & F97 6 ear
7@ faar mar oft afew ¥ ¥H T
ST & fF F X w9 g & Wy aw
a1 qUdt g% OF UL 37 e ¥ ey
T FT qFREEd w¢ q6@r 5 oagr
& & Fhr

nt gare agi fonsfar s s.04
wE g @ 8, dffw wa o fondfan
* FTor wERT a7 faadr g
2 ag & wT & cq § AT A g o
TEART & a9 W|F LT¥ § | 9 A &7
ATEE H [ T AT | AT A 80
¥ 100 € aF avfew v & 1 T qTET
FT A G AT 7T 7 139 F) fovare
F qTH I TF Fo4< § 0 IF AT FI TAT
S ¢ 1 afow & fa § agt A e
HZ a7 AT X KT qAT T @A &
g o my g N aF wee & o ow
AT F FAT 60 7T 70 THAY FT FAAT
gar & 39 & q€ g 26 g
T qF AW ATY § F IO AT G
FI a9 /A AL WA A 9
FH A Ew wx % fomdfaw @ o
39 ¥ I F WY owfeT FA A
ofemgza ot 1 9@ &1 & o Mo
Riofwdfe Fagiamar ) a7 g9
g zan Afer g A gar) W
fararr g ¢ fs ez Az &1 N
TzT § 99 & qr@ w1§ arE a1 AT KA
a7 A oF T § IAH IA TOAT £ Gre
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faar sy, 9% fr &&= ¥ ) wTT @@
%3 fagr sma A |8 weew "ATRR B
B il

afas ¥ & ox wr@ FET ATEAT
g | T TET WIYES TG W WE-
yer FTEw ¥ frqq wed § WF
* Oea7 € WA AEA | gW A ¥A
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«Shri Priya Gupta (Katihar): I rise
to speak on the Railway Budget pre-
sented by a “Bird of passage”, pre-
pared by a “Bird of permanent nest’.
I will preface my remarks by saying
that while thig Budget was being pre-
parcd, there was a warning in the
form of the accident caused in the
tiouth in Rameswaram-Sethubandan,
and as an Indian I believe that this
Torewarning implied many things, and
that is why as a result of that the
freight rates were increased, and many
other difficulties and hardships have
been faced by the animate and inani-
mate parts and parcels of the railway
organisation as well as the public.

Speaking on the increased passenger
fares I may say that for the last so
many years. from 1952 to 1962, there
has been an increase on six occasions,
and if the records are correct, in first
rlass the increase has been 35 per cent,
in second class 25 per cent and in third
class 23 per cent. It is all very well
to gsay that for the purpose of revenue
and savings it is necessary to increase
freight rates and fares, This Has been
supported, according to the party
whip, by some of our comrades of
Treasury Bench also. But what does
the third class passénger find in any
train, the third class passenger who is
the greatesy source of income of the
railways? In any train he finds that
there are first class bogies, air condi-
tioned bogies, so many second class
reserved compartments, so many third
class long distance compartments, so
many third class sleeper coaches =0
many third class sitting two-tier com-
vartments, and leaving out the ladies
veserved compartment, only 1|20 of the
total third class sitting accommodation
is available for him.
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Under the Indian Railwayg Act it 1s
an offence to travel in a train by
catching the handle or on the foot-
steps, but the railway officials, gazetted
officers and railway magistrates do
not take cognizance of this offence and
allow this to go on, because they feel
that if they want to enforce thig regu-
lation it will be impossible for them
to run the trains, because the public
will not understand what the law 1s,
ang if they have to travel, they will
travel,

In view of these conditions I appeal
to the Railway Minister that the fares
of third class passengers should not
be increased, until you ensure condi-
tions in which they do not have to
travel like cats and dogs, one on top
of the other. At present for six or
seven hours in a mail train a man can-
not use the latrine, not to speak of
breathing the foul air in a crowded
compartment. This is the condition of
our travel. When the Government
cannot provide the people with food,
when the public are ill clad and with-
out employment, of course this second-
ary wing of the Government, the Rail-
way Ministry, may feel that it should
meet out the same treatment to
them, in which case I have nothing to
say.

While justifying the increase in pas-
senger fares, Shri Patil has also men-
tioneg about the increase in the dear-
ness allowance of the railway em-
ployees, to be one of the causes, but it
is not a favour, a baksheesh, it is only
the fulfilment of a commitment of the
Government of India. They have said
that if a railwayman works for the
stated number of hours a day, he will
get so much of real wages, gnd if the
emoluments fall in terms of real wages,
he will be compensated on a pro rata
basis by increase in dearness allow-
ance. So. it is not a meherbani or
baksheesh bug the fulfilment of the
commitment of the Government of
India. The railways are the first and
greatest Government undertaking, and
when the Government is compelling
private enterprise maliks to fulfil their
commitments, I do not understand why

they should not fulfil their own com-
mitments.

What is the basis of the award of
the Das Commission which has been
accepted? The Genetral Secretary of
the Railwaymen's Federation, Shri
Peter Alvares, the President, Miss
Maniben Kara, and all the working
committec members have justifably
sald that it is useless to go and place
ovur suggestions before the Das Com-
mission, since the Commission was
constituted on such ferms of reference
that it could not deliver the goods,
fulfil the purpose for which it was
constituted.

Ag regards dearness allowance, 1 do
not understand what ig being given to
us. Please see the history of it. When
the dearness allowance problem first
came after Second Pay Commission
what the Ministry said—the Labour
Ministry, the Finance Ministry, every-
body said about it. And what was the
decision? The decision was that there
was not much of increase in cost of
living and, that the one rupee ten naye
Paise increase in D.A,, if given to the
class IV employees, will neutralize the
rise in the cost of living.

But whep the demands for com-
mensurate increase in D.A, were pres-
sed they hag to submit. When I say
‘demands’ I mean this. It is like this.
When you make your submissions In
a memorandum you say the same
thing, you advance the same argu-
ment and the same justification; but it
does not carry any weight, But if you
go on a demonstration and shout the
same things, it has got some effect.
And D.A. was increased. It is just
like this. Take a glass of water, It
has np colour, it ig colourless, But
when the same water is sprinkleda
against the sun it catches seven
colours. So, demonstiration and ex-
pression of thingg in that way I5 no-
thing but the same argument and the
same justification but putting it In
colour, in seven colours. I am submit-
ting what 1 feel. ’

As regards grain shops, during the
Chinese aggression in 1962 the Gov-
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ernment gave a pledge. What did the
Government pledge? That for all in-
dustrial workers foodgrains will be
made available. And what did the
Railwaymen want? They wanted
foodgrains at rates at which their pay
was fixed, keeping in view, of course,
the shortfall of Rs. 45 initially—that
is, in place of Rs. 125 they were given
Rs. 70 plus Rs, 10 by the second C.P.C.
The railwaymen wanted subsidisea
grain shops. They demonstrated, to
the extent of forty-thousand men, in
India's capital Delhi, before Rail-
Bhavan. And I do not know, the
Railway Board officérs, and the Min-
isters, did not even come out and say,
“Yes, we are here to hear you, we are
hear to receive your submissions or to
consider about them.” None did come,
all doon; were closed. Unfortunately
I was in jail and I heard about it. They
should have at least hag the courtesy
to come out and say, “Well, what have

vou got to say, come on” fFq,

FY qza @ war 7Y qr | They did
not come. *

Anyway, when the Railway Minis-
met our representatives he very nice-
ly gave the deal: he said, his Rall-
way Ministry is prepared to bear the
extra expenditure for obtaining the
food and delivering it to the railway-
men—I am correct, Sir, he said so—
and what was standing in-between?
Unofficial commitment. What is it? If
the Food Ministry can ensure even
flow of food. I do not understand
whether Mr. Patil is speaking on be-
half of the India Government and
Mr, Nanda, the ex-Labour Minister,
was speaking on behalf of the Gov-
ernment of USSR or USA, or whe-
ther these two Cabinet Ministers be-
long to the same Cabinet, the same
Government, or not. Because, funda-
mentally this Government has pledg-
ed to make foodgrains available to
industrial workers. That remains
certain. So, the question of availabi-
lity of foodgrain and then bearing the
difference in expenditure does not

arise. And therefore I do not find why
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subsidised grainshops cannot be made
available to them.

And then, “Frontier Allowance,”
Three Advanced Increments for the
Assam railway  workers. Assam,
North Bihar and North Bengal, eco-
nomically bad tracts of the farthest
part of India, are served by the small-
est railway, to which I belong, I mean
the North-East Frontier Railway. And
when I say and justify that the three
increments should be given to the
class III and the class IV staff, the
point is not that the justification for
it is being denied; because, the Rail-
way Minister has accepted the justi-
fication and the demand, ang all class
I gazetted officers have been given
this benefit and privilege of being al-
lowed the three increments. When,
after passing from the Baroda train-
ing school or from any other place of
posting, the officers come to be posted
in North-East Frontier Railway, to
the Railway Board they tell:

“ET FE TG, FT. AIAT E, ¢EA
g9t § §1 AR F8 AT F—

They are told: well, you will get threc
advance increments. And regarding
class IIl and class IV staff, they are
not given the same. The poor-paid
staff are not getting it. You might
say that these people do not incur so
much of expenditure. But today a
Lahiri, Banerjee, Mukerjee, Prasad,
Singh or Baijal who may be a Chalr-
man, may also become a class IIT or
a class IV staff. So the standard of
living difference is not so much &
point gg not to justify the grant of
the allowance. That is my submission.
Regarding the frontier allowance, the
North-East Frontier Railway is serv-
ing the frontiers, NEFA and Nagaland.
The other government employees pos-
ted there, are getting the allowance.
Look at the Border Roads Organisa-
tion, a civil wing under the Defence
Ministry. They are getting the same
allowance. Posts and Telegraphs are
getting it already. May I submit to
the Railway Minister, he had been to
Pandu and he promised to consider
these three items—this frontier allow-
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ance. these three advance increments
and subsidised grain shops—when our
union submitted 3 memorandum tv
him. I will be very grateful if he will
kindly consider that,

Then, causal labour. Well, Sir, ex-
cuse me, I wil] take a little time to
describe about the hardships and diffi-
culties of two groups, the animate
part of it and the inanimate part of
it. The inanimate part is the bogies,
the engines and the coaching stock;
and the animate part is the people, the
labour working there.

The casual labour, one of the ani-
mate parts of the railway organisation,
unfortunately, is destined not to have
the advantages of other animate parts
working there For the last ten years
our All India Railwaymen's Federa-
tion have had discussions with the
Railway Boarq and questions have
been put in Parliament by us all, and
today the position regarding casual
labour is crystal clear. It has come
down to three things. Firtly, if there
is a class IV vacancy in the open line,
temporary or permanent cadre, on the
first day of appointment of the man
as class IV it must be in the CPC
scales; there are no two opinions about
it. Secondly, when it is a question of
construction works in the Railways,
they will be given CPC scales, pro-
vided they continue to work for six
months. And thirdly, if the work be
in the project, then whatever be the
period of their working as casual
labour—whether it is one year, two
years, seven years, ten years—they wil'l
never be favoured with the CPC
scnles.

I come to the very principle of the
determination of wages. If we go to
the “Baniya Companies” they have
got their own way of determining it.
If you approach the Government of
India they have got a fixed way of
determination of wages. This Parlia-
ment hag made Acts ang laws for the
country for the determination of
wages. For the Central Government
employees the CPC has decided. For

ihe other workers, the Minimum Wages
Act is there.

1 do not understand one thing.
When 1 say about these three classes
of class IV employees in the very first
stepping-stone, I can tell you the Rail-
way Board's orders have have been
there. But the zonal Railways, the
district officers, the divisional officers
misinterpret the very principle of the
Railway Board's decision. And even
in the number-one category, that is
open line temporary. and permanent
cadre, they compel the workers to re-
main for more than six months till
they get the CPC scales. And in the
second one, namely construction works
the casual labour is fTaken to  work
for filve months and twenty-nine days,
then discharged in the afternoon and
reappninted the next morning, so that
six months may not be completed.
Thus they try to save the money of
the administration which they are
wasting in the top cadre of the offi-
cers, just as we see in the case of the
CTC scheme which was first given to
the Assam portion of the N.F. Railway,
It was never operated. Rs. 5 crores
were wasted. It was decided to be
operated in N. E. Railway in Chapra
to Gorakhpur, sector, and again deci-
ded to transfer the CTC scheme to N.F.
Railway in the section from Bongai-
gaon to Chansari. They have wasted
money like that. Ami they want to
make savings by denyin gthe legiti-
mate claims of these proper classes.

What I wish to say is that the
Minimum Wages Act is not followed,
the CPC scale is also not followed.
For the same type of work, for the
same assignment of responsibility, for
the same allotment and apportionment
of duty why should there be a dis-
crimination and why should their
legitimate demands be denied to them”
The Railway must have its own machi-
nery for determination of the wages.

Now, about the marine staff. I had
written to the Chairman and also to
the Railway Bvard, but except for a
reply from a junior subordinate ac-
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knowledging receipt of that letter, no
further action had been iaken. In the
meantime, what is happening? Some
have been discharged and rome ab-
ruptly transferred to Eastern Railway.
At the time of the Chinese aggression
when 5 special crossing was to be ar-
ranged for the military at Tezpur, it
is this marine staff which went there
to the border and worked there, when
Kaul fled away, when the Deputy
Commissioner of Tezpur fled away
and when the officers of the NF
rallway packed their wives and
children in the secong and third
class compartments. ... (Interrup-
tions). 1 am only stating facts.
So, during that time of hardship the
marine <'aff remained there. Today
due to the construction of the Brahm-
aputra bridge, I know that the narine
staff will have to be wound up. Our
NFR Mazdoor union two years ago
had the foresight to anticipate this
situation and this point was brought
on th official agenda of a meeting
with the General Manager, the meet-
ing PNM (Permanent Negotiating
Machinery) whose decisions ars bind-
ing on the administration. Anticipat-
ing the events to come, the Adminis-
tration was requested to do something
and to arrange for the absorption of
the staff. But whht has been done?
One fine morning, the district mecha-
nical engineer (marine) transferred
the staff to Calcutta, to the Farrakha
barrage and the staff were told that
their pay and everything will be paid
there. I do wunderstand that the
Serange, Navigation Masters, Engine
Drivers and some technical staff
coulq not conveniently be absorb-
ed in this Railway. But could
not the others the semiskilled
and the unskilled staff who could
be absorbed here in this Railway
instead of taking people from thc
open market, could not these staff at
least be abgdorbed in this Railway it-

self? No, it was pnot done. We had
to have some turmoils and hardships
and after a week or ten days, this plea
was accepted........
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Mr, Deputy-Speaker: The Tthon.
Member must conclude now.

Shri Priya Gupta: I am the only
speaker from the PSP. I think that
we could get about 30 minutes.

Mr. Deputy-Speaker:
ready taken 20 mintes.

You have al-

Shri Priya Gupta:
spokesman,

I am the only

Shri Sheo Narain (Bansi): All the
Members should have equal oppor-
nities.

Shri Priya Gupta: 1 was speaking
about the marine staff. Now,
the files of these peoples and service
records were sent to Calcutta but
then they are told: pay will not be
be given for the period of transit and
for those who opted to remain in N.F.
Railway, it will be treated as LWP
or LAP that is due. Is this fair? The
NF Railway Administration say that
the vessels had been sent over there
and so they cannot be paid their dues.
I put them a good question. The ves-
sels had been sept six months ago.
Were DME (marine) sitting tight till
“Sadachar Samiti” reported on these
things? I say, Sir, this. If you can
pay them for six months in the ab-
sence of the vessels, could you not pay
these people for these few days? 1
would request the hon. Minister to
kindly see that these people were
given their due share, their legitimate
salary and absorption ang reinstate-
ment of discharged staff.

The S&C and BGCP workers in the
NF railway had been working in the
forests gnd jungles. I am very grateful
for some of their cases being consi-
dered favourably. I pray to the Rail-
way Board and the Ministry to kind-
ly see that they are absorbed in tt_le
vacancies that may exist in the Rail-
ways, in the NF Railway and also in
the other railways. It is not only the
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nigh officials bu: these people also
who have worked for the construction
of these routes. Everybody knows
that and the Chairman himself knows
it because he was there for sometime.
1 suggest that the Railways write to
all the Genera] Managers to stop out-
side recruitment and give preference
to these people in tho filling up of
vacancies. Besides there is the border
roads organisation, the¢ M.E.S. the
NPCC. and the NBCC and the
CPWD. Kindly see that our boys are
not put as tally clerks and commercial
clerks only because you cannot obsorb
them as technical staff in one place.
They have spend the money of their
parents and got themselves qualified.
Government says that we are short
nf technica] staff. Kindly consider
the cases of surplus staff of BGCP and
S&C organisation of NF Railway.

Now, Sir, about safety. Safely is a
very big word. I have been in the
Railways for 23 years. There, safety
is like this: 1 give 'only one illustra-
tion. Suppose an engine is unwork-
able on the line. The loco foreman
forces the driver to accept cuch an
engine. If the driver refuses, he is
threatened with dire consequences. He
has to and he takes the engine out.
As soon as he reaches the outer pre-
cints, the safety inspector catches
him: why did you take this engine
out? How can you work it safely?
If he goes this side, he is hanged and
if he goes that side, he i; hanged.
Where shall that driver go? I know
one instance and I can speak autho-
ritatively about it. I have many other
cases but for want of time I shall con-
fine myself to one example. [ can
quote statistics. Every boiler has got
its time, 15 years or 30 years. The
engine itself has got its life. Most of
our engines are in a dilapidated rondi-
tion. I know that one locomotive
engine was standing in the new Gau-
hati yard and the driver was standing
by its side. A diezal engine pass-
ed in the next line and because
of the jerks and vibrations creat-
ed by its passing so near, the

lzver ol the staunding egine for
‘putting it on the run, that starting
lever of the standing engine [fell into
position and the engine began to run
wnd it ran geross three blocks sectors
and the driver ran too and caught it.
‘'hen he was chargesheeted, a very
nice chargesheet indeed: you were
not on the engine. If not ‘on' the
cngine, he was attending it; he was
there and that i{s why he was able to
ratch it. That engine has got a his-
tory and I shall shortly narrate it
That very engine, the same engine
was in the Pandu shed. One day,
similarly, it ran out of the Pandu
shed and dashed against the B.O.C.
pgodown which was opposite and some
lakhs of rupees had to be paid as com-
pensation. But that engine was not
overhauled or replaced. This js ‘safe-
ty'. Bunch of circulars are issued by
the Administration without the least
attempt to see how they are imple-
mented.

I want that the safety organisation
should be entirely under the Minstry
of Transport, not under the Railway,
because if they remain under the
same management they cannot go and
tell the CME or the CE or the COPS
the things in an effective way because
they have to work under them. So,
right from the lowest cadre o the
topmost cadre, the safety staff, inspec-
tors, etc. must be entirely under the
Union Transport Ministry. Simi'arly
the vigilance organisation, you have
created, there has been an additional
member for this the director of vigi-
lence, the vigilance inspectors, etc. and
they must not be allowe dto remain
under the General Manager. They will
not have the courage to write against
him or other executives. They must
come under the Home Ministry or
some other Ministry. The post of
additional member should be upgraded
to that of a full fledged member.

Coming to the Dhanushkoti disaster
where 150 miles of railway line had
heen washed away and so many peo-
ple died, how did it happen? Our
Vice-president of the Southern Railway
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mazdoor union was the driver there
and two firemen were the members
of the union. Unfortunately, that
wing of the AIRF, that is, the south-
ern railway mazdoor union, has not
been recognised by the Railway Board
so far. What did they say? Could
this not have been avoided? How did
it happen like this? The notice about
the cyclone had beep received osn the
morning ‘of 22nd December 1964 itself.
Nagapattinam Observatory sent the
message to all the people concerned.
Secondly, the Port authorities also
issued messages. Thirdly, the Marine
Superintendent, Mandapam also gave
notice of it. The earlier train coming
from the opposite direction also gave
the message. Still, in spite of all these
warnings and knowing fully well that
cyclone and high tidal waves were
coming, the divisinona] operational
department of the the Southern Rail-
way alloweq this train to proceed to
Dhanushkodi. The whole train was
swept away and 150 miles of rail-track
was also swept away. Is it not cri-
minal on the part of fhe railway ad-
ministration tp have given permission
for this train to proceed as a result
of which so many lives were lost and
which cannot be compensated merely
by your doles and compensatory al-
lowances to the relatives of those who
have been killed? Is that not a shame
on the part of safety machinery of
the railways? There should be a
judicial enquiry on it.

The coaching staff and the goods
clerks are given certain rates for book-
ing of goods and they realise money
at that rate from the merchants. All
on a sudden the rates are changed
and the new rates are communicated
to the concerned staff who are asked
to realise the difference from the mer.
chants and contractors. After a period
of six months, where are they to go
and find out the merchants and con-
tractors for realising this difference in
the rates? If they don't realise this,
then debits are raised against them.
Then again, anybody can ask for allot-
ment of wagons. After the wagons
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are alloted, if the parties don't turn
up, then demurrage charge and flnes
are claimed against the parties, which
similarly cannot be collecteq by the
ASMs. Therefore, debity are raised
against the ASMs. Is it fair that
these people should be penalised for
no fault of theirs? There should be
fina] settlements for all this.

Then, there are two time-tables in
the Railways. One is meant for the
public, giving information about the
arrival and departure of trains and
the other is a confidential time-table
giving the mark of only ‘D' which
means departure time—the (rain will
stop and go within 2 minutes. This is
the internal instruction to the staff. It
is impossible to receive and de:patch u
train within less than 7 to 10 minutes.
False timing is also given in one of
these time-tables which is not general-
ly known to the public. The highly-
paid transportation officers, who are
framing transportation ang general
rules, subsidiary rules etc. say that the
train will stop and go within two
minutes. I cannot understand how
they say this. This confidential time-
table ang also the other one meant
for the public are given to the running
staff, the station staff etc. We know
how the confidential documents can
be quoted especially after what Shri
Kamath hag placed on the Table of
the House.

Lastly, I would like to say some-
thing about my own constituency.
Katihar BG line has not been connect-
ed with the Katihar main station thus
causing great hardship and inconveni.
ence to the travelling public especially
during night. My thon. friend. Dr.
Ram Subhag Singh, the Minister of
State in the Ministry of Railways,
who is a man of integrity and very
honest, promised to re-introduce Mani-
hari Ghat and Sakrigali Ghat ferry
service for the second trip with con-
necting trains in the NF' Railway and
Eastern Railway for the facility of
passengers and for upliftment of un-
developeq area of Purnea distriet in
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North Bihar. 1 would request him to
do something in this regard.

I do not understang one thing
about the educational re-imburse-
ment. The rules say that the educa-

tional re-imbursement will be Rs. 3
per month per student, but the Rail-
way schools charge Rs. 4 per month
per student. What is the benefit de-
rived by the railway staff when the
railway schools themselves charge
Rs. 47 There is one more thing here.
Bongaigaon and Mariyani schools were
to be taken over by the Railway Ad-
ministration for the benefit of the
children of Central Government em-
ployees. After lengthy correspond-
ence and counter-correspondence and
after justification having beepn obtain-
ed, now they are not taking them over.
Some decision must be taken imme-
diately on this. Our demanq about
Night Duty Allowance, Wage Board,
Winter gllowance etc. be acceded to
and

Mr. Deputy-Speaker: Your Partly
has only 27 minutes. You have taken
more time than that. You must con-
clude now.

Shri Priya Gupta: 1 will conclude
now with this point. The running
staff, the ASMS, SMs ctc. are medi-
cally incapacitated because of hazar-
dous work and because of exposure to
inclement weather. They should be
covered by declaring this as an occu-
pational disease and their emoluments
should be protected. ] would also like
to say something about the Isihara
system of medical examination, which
is now limited only to Class III and
Class IV staff,. I wish and 1 would
also request that this system of vision
testing (colour blind) should be ex-
tended to all the officers including
COPs, District Operating Superinten-
dents, etc. This test should be there
for all in a uniform manner, I would
alsp say that if this test is to be im-
plemented by the Railways one the
staff righy from their appointment
without waiting for periodical exami-
nation time, then 90 per cent of them
would be declared unfit and the Rail-
wuys will come to a stand-still,

Mr. Deputy-Speaker: Please resume
youy scat.

Shri Priya Gupta; 1
Regarding the quarters

will  finish.

Mr. Deputy-Speaker: Order, order,
Order. Shri M. R, Krishna.

15 hrs.

Shri M. R, Krishna (Peddapalli):
Mr. Deputy-Speaker, Sir, the Railway
Minister deserves congratulations for
the railway budget and for his very
eloquent speech, He deserves congra-
tulations not because he has done any-
thing spectacular to improve the work-
ing conditions of Class III and Class
IV employees in the railways or for
giving any extraordinary concessions
to the poorest third-class travellers,
but he certainly deserves congratula-
tions because of his magnetic brain to
grasp the problems and also for his
inventive zeal to find solutiong for the
problems whenever he wanted to
solve them,

The Railway Minister has taken one
important decisionp which was pending
before the Railway Board and the
Ministry for quite a long period. Dur-
ing his time, it has materialised, for
which most of us coming from the
south-central area will deflnitely be
thankful to him. The north-eastern
zone has beep created sometime back
and with the experience that the Rail-
way Board had, I think the Railway
administration should be able to pro-
vide all the necessary facilities for the
South-Central Zone to function pro-
perly. The inefficiency in the North-
Eastern zone and the extra cost of
operation were there for quite a long
time and it took nearly four to five
years for the Railway Board to bring
down the cost of operation and to im-
prove the efficiency there. This was
probably because when the new zone
was created, there. the railway admin-
istration digd not take proper care to
send really very efficieny officers to
that area and also to provide funds
for the North-Eastern Railway to meet
their commitments.
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The South-Central Zone which has
now been created was formerly cater-
ed by a very important railway, name-
ly, the Nizam State Railway, Amongst
the various Indian railways this was
one of the well-administered railways
with a lot of surplug fundg and assets
with itl. Many of the assets were
there when it was integrated with the
Cuntral Railway. It was not one of
these railways which had integrated
with a lot of liabilities. It had a lot
of surplus funds. The Nizam State
Railway had made certain commit-
menis and surveys to develop that
area which had been neglected for a
long time. It is just ordinary custom
that anybody who takes any respon-
sibility should not only accept the
assets but also the liabilities, but in
this railway there was absolutely no
liability but only assets. In spite of
that. some of the very important rail
links which should have been com-
pleted long ago have been neglected.
The Nizam State Railway had fore-
thought and they knew that this was
one of the very important communica-
tion systems and they anticipated that
the thermal power which is going to
be produced at Ramagundam and
sugar which is the main industry in
Nizamabad would definitely increase
the export and with that view. they
gave a very important priority to this
rail link. But in spite of it, and in
spite of almost everyone coming from
that area agitating for it, and in spite
of the then Government of Hyderabad
and later on the Government of An-
dhra Pradesh asking for this land, the
Railway Ministry has not done any-
thing. Probably now, since the new
zone has come up, the Railway Minis-
try will be able to provide funds not
only to construct the office buildings
but glso to meet certain commitments
like the railway link, ete.

There is also another aspect which
I would like to stress upon. The An-
dhra Government has been good
enough to give land for the expansion
of the railways in this area at Secun-
derabad. They have given the Mealali
area which is a costly area and which
is also going to be an industrially
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very well developed area. I think the
Andhra Pradesh Government has
given it free, and even if they have
charged anything, I think it must be
a very meagre sum compared to the
price which the railways usually pay
in other areas here. It should be the
railways' duty to see that it should
not be merely a goods siding but it is
alsp developed into a very huge work-
shop. Formerly, when the Perambur
workshop was started, there were faci-
lities at Hyderabad to manufacture
coaches and various other things. But
due to varioug political reasons which
we are unable to understand, the fac-
tory was started at Perambur. Even
now, there is ample scope in Andhra
Pradesh to start some manufacturing
units of the rallways in Hyderabad.
The tcleemommunication engineering
section which is in Hyderabad is also
doing very useful work. I think the
Estimates Committee has also made a
recommendation in one of their re-
ports that this workshop should be
developed to  manufacture more and
more equipment required by the
railways.

1 think some of my hon. friends
coming from Andhra Pradesh have
made mention about the bridge over
the Godavari. This point has been
emphasiseq by almost every Member
of Parliament coming from that area.
Probably, the people of the whole of
Andhra Pradesh would be more agi-
tated about it. It is not the amount
which I have to stress because this
road bridge is going to cost the Gov=-
ernment hardly Rs. 2-1[2 crores, out
of which the Andhra Pradesh Govern-
ment has already spent some money
and is still prepared to meet some
more expenditure. They want some
more amount to be given by the Gov-
ernment of India. The Government
of India, particularly, the Railway
Minister, who is really g great friend
of Andhra Pradesh, will be able to
find that much money, I am sure. But
I would like to say one thing, The
Ministerg of the Central Government
whenever they go to various States
and when they find anything happen-
ing there, such as the collapse of a
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bridge or any other thing, they im-
mediately announce to the people
there they would be gble to find
the money. They do not come to
Delhi to find out whether there is
enough money in the Delhi treasury
to pay them. But they see the inten-
sity of the problem and they under-
stand the feeling of the people there
and they understand the importance
of the work, and therefore they make
the commitment. Similarly, 1 think
if any important Minister from the
Central Government were to go to this
area. I am sure he will have to make
such a declaration and promise the
. people of that area that he will be
uble to find that much money because
that is the way in which better feel-
ing will have to be created.

Today, if a project is going to cost
the State Government a lot of money,
if they were to take the same work
separately, and if the Central Govern-
ment thinks that because it is going to
be borne by the State Government, let
them bear it, it is not a fair way of
looking at things, whether it is the
Central Government’s money or the
State Government's funds.

Mr. Deputy-Speaker: The hon.
Member's time ig up.

Shri M. R. Krishna: ¥ should have
1t least 15 minutes,

Mr. Deputy-Speaker: He has taken
10 minutes.

Shri M. R. Krishna: 1 was told 1
will get 15 minutes.

Almost every Member has said that
the Minister hag not done well in in-
creasing the third class fare. A man
of the calibre of Mr. Patil, who has
been very effective in all the minis-
tries where he hag served because of
his dynamic personality should not
come to the House and say that be-
cause coal production or steel pro-
duction was not there, therefore the
railways have to lose in their earnings.
I thought Mr. Patil would depend more
upon private industries to transport

goods by the railways instead of de-
pending solely on commodities pro-
duced by the public sector industries.

A man who sends hig goods by rail
is not sure that his goods will reach
the destination in time and in perfect
condition, agnd whether he will be able -
to get compensation in time if by
chance the things are pilfered. These
things generally prevent people from
sending their goods by rail, and they
prefer road transpori. which definitely
assures all these things. When stout
and efficient ministers are manning
the railways, they should be able to
change the pattern and make the peo-
ple feel that any goods sent by rail
will reach their destination in safe
condition.

The Minister hag introduced a new
syvsiem to check ticketless travel. He
wantg to give the assistance of the
protection police to the checking staff.
This is very good. More than that, his
Ministry should create g feeling among
the railway employees that everything
connected with the railways is owned
by the nation and it is the property
of the railwaymen themselves. Many
times, even though a railway employee
is present there, he doeg not extend
any kind of help to the ticket collector
when he is confronted with tickefless
passengers, Generally the ticketless
passengers are not very polite they are
rude and they do all kinds of tricks
to cheat, abuse and insult the check-
ing staff, So, whether il is a question
of ticketless travel or railway pro-
perty being stolen, every person
working in the railways from the
General Manager down to the ordi-
nary servant should feel that he should
not allow anything to happen which
would damage railway property.

Many new railway lines have been
proposed. T think Mr. Patil will be
able to appreciate the rail Jink which
I suggest, namely, Hyderabad to Bas-
tar. This is a very Important link. Tt
has not been surveyed so far. But it
has got so many things which are of
a very important valup and which will
carn a lot of cxchang . for the Govern-
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ment of India, because a lot of goods TRTAT = F fayed
will have to go through this route. FTAT F W 1 A o |

THFT FT7U A7 qTAN AT & fF oy
Lastly, when Rajas and Maharajas A% &84 @RI ¥ Jg Wra=t 4ar 77 1

have given up the saloons and when & foF A9d FT ATHA HIAT {THIA £
the Ministers ate noy also allowed to Sat S} ¥ oTHTY B AAw
travel by saloons, I do not see any A T S AT HAAT " N

reason why saloons are still being q Fq7 ARG g1 39 ‘Fﬁ'{ﬁ‘f il

used by the railway officers. They gerT wTfen arfe on awd fE rAE
may give some reasons, but I know . L ROL ]

they are not very reasonable, They F AFA ITHT FCAT AFAA § W7
generally misuse the saloons and A ®T HqAT AFATH EFIT &1 IEET qIT
therefore it is time for the Railway 3 o a

Boarg to prevent railway officers from A F fqu gaw & smar Ew A

using the saloons. ZET 7 WA AN ¥ 4g q’-ﬁ'{ﬁT qar
_ . #1 9 A1 7 faar fewe woq amel
) fgrmafager (Treer) : 3umeas ¥ freg gt TR AT ARA E | qEE
LEAC ,mﬂir:tﬁmﬁ F71 fF aEa g T
F1 &9 &Y 27 arfgw | & gwwar §
f& 3% 7 &99 F7 & fqu fav O Tq gy ¥ & gg w wgAT Srgar
$ OIT IR aFAT H ITEY qTAVIHRAT g F""W%W'fﬁm@#
2| § 79 7@ TEE o%g faA & fan FAFT § TFAT § W7 ARl A% F vy

IAW ATET TEA ¥ AT IART FE)Y @Al E',#aﬂmﬁfﬂfﬁ%ﬁ@m
T wifz q= FT T%aT @1 @ A TR T T FF Err At |
3% W & fom oA § wafaw gg e B % W7 ST &1 agm qmomw &y
smafer 7@} T aThR | faar fege w99 am=it *t @&q7 wavw
F9 Bl FATOAY |

UF AT qA T FI AT 3@ gl
¢ f® ow Yo & wywae fa=r fevz St
FY oFEd § AT F AT A AOAE Aw
A a3 §1 & gwwan g 5 swy
7o & fu g w1 If9T gawy w0
ATATEH F | HAT TAA FHAAIT HTAL
A T8 AT WSS ZM F FIH I ® 2
gz fare smom ) gvET smmarfow
AT § A F1 FIW JG § /W
Y 99 W@T § AT THE ¥eT ®Y @AY
® ) FTE FAAT AT | W7 IH
q T ATE FT FHALT H;T STOAT AL
T [FEA gm0 gafae ww fraeA
2 & 7 9 gwa<l 17 v F7 aqiaa
saay fFaT JAr gravaw &

Z1 AT TEA {4 A Fav 97 % "9
g fagre &1 aga amr faer @ a%
Tad femt feart g8 ¥aa A A
BT FT A AT FT HWIE F | TH
% TAH H FIE AT ATEA AR T
oWl % TH W §S 74 fwAm mav,
¥ 99 v3a1 9aT—f9| 1 W4T 50-60
AF E M09 § gAan wAn g fw
T AT H I gy AfFw o aw
4Y oY | a8 A1 § A€ ®g qa%ar @
79 A% ¥ fF9 7 AT A S
Faife g@wr &FAr® w1 & FE JrA”,
afemr  gaar faaga v STEar
7 f& d=ddt & wrgEr AE AW
TS AT gHET ST | &1 I EH

UF qA AT AWR § A wqAT fE # 7 wgr 7 & 9@ aFx agr ™ AT
frar frwr w= o ¥ FEF FEE TE T AT A% F A7 mwrzz ooy
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&7 wresT ¥ % A1 9Q A1 g qgheaa
#1 Wy 1 3w oo & fan o qwm A
O AW W g8 T g w7 ¥ J aqm
g | &% gooq g8 & faw agre g1 s
#ifF oy agg Arfaat & G
ERT | TAR FIHT AT W A1 AFEH
AEY &r | & wwwan g ww oW 9w
e AT arfETm

nE q W7 wgAT SEAr g A A
mrefeagrmasramar 11 T
TEY TFAA & AT T BN AT & TEAl
¥ SNTg g1 gU WY AN W § TwATn
TEY WA | THA FE wEATE AT
fom mfeld ¥z gme A7 &
Tgv FAWEET FEA W, IAW AT AR
frga 78 8, 77 o=y mfeat & 18 fawee
A ¥ AR WY TEE e A g
& fao arEt &Y v @, w & A fafasr
vraR # A gz FAT R fE o ¥ Amw
RN TH A WANKT QT A AT
A WTEA WY g TR U W AW
Y fewwa 1Y 8 1 o Forcawe e=vfem
2y g AT AR faf e F =2 &
FAT A7 i1 Sy a8 fravavw fea
T @ 39 3w AT # Tfgw fw o
2y ¥ g (R9T w3 A § 9w
RyF F ZyAAEET ®1 {7 WA q
wa fF IT® =T 7 KT AEHT F
froge o man @ e dEee w1 oA
ggfaur 7 21 w7 2w @ 37 frae-
va &Y qfrar 2 € o A @ W
dq97 F1 Y qew 77 5 gEE fom
frarawm e mar @ @ Ad 99 areA
7 g f§ amg 7, AWy T 72 a1 g&®A
T ¢ #fam afz v 77 &1 fam =9
o ¥ ey d5 AT I F O
THFY 0 guAr qgw art afgw
IF ATE XY AT {7 FH! AAVIT
2

qze ot & 7 7 2§ w7 & W owT
fo Yoa 2ot 97 awd &1 mEear
T %79 *) W7 ING qATAT FT A
faomr 9mgar g 1 W ® A€ &’y A
¢ f& vt o7 qg 7 oaga sumE
et gf € Aafew wi fr EE qae
FA FY FTH TATEW AHT F 1 AT
ABTE FT FTH FA A9 ATAT IHIET
gife & 37 & w9 # W) WY qF AR
7 ogg a dar @ g @ fe 2wl A7 g7
AT ATF GIIT IA(G TGAT IAFT FAH
¢ 1 s arfaat g @ & o
fear o T & A1 Awrd & FH=fAl
# Fo g arar & f& 3w onr w1
qUE | WK AT A€ TET & WY g
FITT AT WTE A I TT FT, gyravyw
HOWRA 7% IAIGFTL | GAT I
ATET FET & FF w4 g AW Aw &7
@ ¥ A1 IF Feda o7 37 & ofrormm-
HEY A ATHT AT W AT &%
fdgar o w7 grEvgE geIHE ®7 9
T & agar g & o awm v
TR FHWIE] ® WW O A
1 g7 grwfes fear aw & g
Fr g fe & 3 ot g w2 ow S
B A TR § IR wE A 9T 39
T HATHY I 9T qHA  X&T TR
TUTA T TS T |

Shri B. K. Das (Contai): Mr. De-

puty Speaker, Sir.

The Budget for the next year ie.,
for 1965.66 has been based on the
trends indicated in the budget of the
current year., There has been a
shortfall in the earning in goods tra-
ffic and also there has been an in-
crease in the working expenses. Al-
though there has been some increase
in passengers’ earnings, the main con.
sideration is on the extent of deve-
lopment of the freight traffic that is
expected during the next year.
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In his sp:ech, the hon. Minister has
indicated that it will be to the tune
of ten mil ion tons and unlike the
current yeir when our expectation of
three million tons has not been fulfill-
ed, he expects that this will go upto
ten million. tons. There has been a
fall in the output of coal, iron-ore,
iron and sfeel whichr might be 45 per
cent of ou: railway tonnage. There
is not much scope for the develop-
ment of coul traffic. But, it is expect-
ed that during the coming year, with
the expansion of these steel plants
and commissioning of the thermal
power stations anq with the larger
agricultura! and industrial expansion,
there will be better development of
goods traffic and it may be expected
that there will be at least ten million
tons of ad.itional traffic.

He has made a very strong case for
enhancement of fares and freight be-
cause the expenses will also go up.
There wil] be some impact of the
proposals on the General Budget also.
There is increase in tax rates on
copper wir:, steel etc., and it can be
very well expecteq that this will have
an cffect o1 the cost of the railways.
It is, therofore, very necessary that
all this should be provided for, and
the fares ind rates proposed by the
hon. Minister in his Budget Speech
can be well supported.

There has becn a proposal from an
hon. frieng in the Opposition that we
may save Rs. 20 crores from the ap-
propriation to the Depreciation Re-
serve Fund and it is unnecessary to
appropriatc Rs. 85 crores as has been
proposed in the budget for the next
year. | cennot support this proposal
because I have glways held that the
Depreciation Reerve Fund | a very
important wing of the finance of the
Railways and our renewals and main-
tenance depend on the strength of
this fund. The Development Fund
i also very important and always the
Railways should see to it that these
funds are well developed ang propes
appropriat:ons gre made to these
funds every year. So the proposal
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that some amounts can be deducted
from these funds is not appropriate
and this wil] not go to the strength
of the Railways. We have seen in
the report of the Committee that was
appointed to look into the question of
accidents that they were of the opi-
nion that many of the accidents occur
due to want of proper maintenance of
our engines. It has been pointed out
that 51 per cent of the accidents occur
due to non.maintenance of engines
in the proper order. The Deprecia-
tion Reserve Fund is the only way by
which this maintenance can be done in
the proper way,

In order that the financial condition
of the Railways may be sound we
should look to other things also. I do
not want to say much about economy.
That is always a point on which stress
has been given. But 1 think that in
a vast organisation like the Railways
if in every part of it care is not taken
about economy overall economy can-
not be effected. I should, therefore,
think that if any specia] week or a
special month for economy is observed
as the ‘courtesy week’, the attention
of every one who is concerned with
the railways may be attracted to that
aspect and it will be possible 1o im-
press this matter on everybody con-
cerned.

About avoiding infructuous expendi-
ture that the Audit Report has drawn
our attention to losses, nugatory ex-
penditure and financial jrregularities.
I think it has already attracted the
attention of the hon. Minister and the
Railway Administration. In that re-
port which has been supplied to us,
for 1963.64., we have seecn that in the
Eastern Railway there was heavy
shortage in stock verification of coal
at Moghulsarai Loco Shed. A Loco
Shed is a protected area and if proper
care cannot be taken in such a place
I do not see how pilferage can be
prevented. The reasons given for
such shortfall was that there was pil-
ferage, overloading of tenders and also
conversion difference. Giving allow-
ance for all these
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15:29 hrs.
[Surr SoNAVANE in the Chair]

Wt W W weA™ Wl
wgreg, & w0 ' F|FEqT WEAT § |
T a9y e § w1w AG F

Mr. Chairman: There is quorum.

»ft g W WVATT : FAT 7 Sfaa
tr g darwa R fer iy
%7 A wsAEr Sedr @ 0

ot A fag (aTToE) oowET
AT gIeg ¥ | &1 faer &
forar & 7
Mr. Chairman: ! have counted the
number of hon. Members present in
the House. There is quorum in the
House.

Shri B. K. Das: Giving allowance
for all these, the net loss amounts to
Rs. 3,90,303.

1 want to draw the attention of the
House to the report of the Estimates
Committee which concerns the North-
Eastern Railway. I will quote only
one paragraph from that which reads:

“The Committee are concerned to
note that the percentage of claims
paid on account of pilferage has in.
creased from 68 per cent in 1962-63
to 68 per cent in 1963-64.

- L] L

The Committee would also like to
draw special attention to the Ihigh
percentage of claims arising out of
non-receipt 6f complete packages or
consignments anq delay in transit.
They note that the percentage of
claims paid on account of loss of
complete packages or consignments
rose from 18.48 per cent in 1961-62
to 21:03 per cent in 1963.64."

This passage tells for itself. I think
if unnecessarily claims are paid like
that this will tell on the finance of the
railways as it has already done.

2318 (Ai) LSD—T.

Another reason for decline in rail-
way goods traffie is road competition.
This matter has already been discussed
and it has heen admitted that decline
in railway goods traffic to a certain
extent is due to the fact that some
commodities are being diverted to road
transport. In order that there may be
co-ordination between road and rail-
ways this matter should always be dis-
cussed. Also, I think the quality of
railway service shoulq also be improv-
ed and proper attention should be
given to that,

Sir, my hon. friend, Dr. C. B. Singh,
speaking about the railway doctors has
drawn the attention of the Railway
Administration to a very important
matter. They have their grievance and
they have been trying to redress their
grievances for a long time, But noth-
ing has been done in that respect. 80
per cent of them belong to Class III
subordinate service. They have g long-
standing grievance ang proper atten-
tion should be given to remove it.

Mention has been made about a cir-
cular railway for Calcutta. There is
only one point to be considered in this
respect. Of course, the hon. Minister
is in sympathy with this proposal, but
I think there ig some amount of agpathy
from the side of the experts who are
thinking of costs and who are thinking
that they are pot responsible for the
needs of the passengers of Calcutta, I
only request the Minister to consider
whether it is proper that the railways
should jettison at the outskirts of the
city 4 lakhs to 5 lakhs of persons every
day and say that their responsibility
is over. They should accept some res-
ponsibility for taking this large volume
of traffic to places nearer their business
centres and they should do something
about that.

Lastly, there has been some slowing
down of the construction of the Pans-
kura-Haldia ]ine which was taken up
some time back. I think attention
should be given to this and this should
be speedily done because Haldia is
coming up very quickly. This line is
very important from other aspects also.



2567 Railway Budget—

[Shri B. K. Das]

Last time 1 pointed out that there will
be an industrial belt round about
Haldia and if Haldia is connected
speedily by this railway line it will be
possible for industries to develop all
round it,

Shri Solankj (Kaira): Mr. Chairman,
I am rising to speak on the railway
budget. I welcome this budget. On
the whole, it is a satisfactory budget
from all points of view and I would
like to congratulate the hon. Railway
Minister, Shri Patil, for having done a
splendig job in such a short time. My
praise also goes to Dr. Ram Subhag
Singh, who has done a splendid job in
the railways. Whenever we had any
difficulties or problems, he has per-
sonally attended to them and we have
at least received replies to ouy letters,
satisfactory replies from the Railway
Minister. This is in contrast with the
other departments of government.
There is an instance where I have sent
40 reminders to one Ministry and still
1 have not received any reply. In the
case of the Home Ministry, I have sent
8 reminders and still there iz no reply.
On the other hand, in the case of the
Railway Ministry there is a sincere
and honest attempt to understang the
problem,

Coming to the increase in fares and
freights, the increase of Rs. 20 crores
which the budget shows is absolutely
uncalled for. When we know that our
country is at present facing an econo-
mic crisig, this inerease in freight and
passenger fares, particularly on freight,
will affect the prices of lower commo-
dities and there is thre danger of the
prices of Yhose commodities rising if
this additional levy is insisted upon.
Although the increase in freight rates
is on commodities which will not affect
the price line, it remaing to be seen
whether in the long run they will
affect the prices or not. For instance,
items like cement, timber, pig iron,
iron and steel scrap, they have 5 ten-
dency to raise the prices. The hon.
Minister himself in his budget speech
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has given expression to this fear by
saying:

“Thus, the budget is only for an
estimated surplus of Rs. 29.24 crores
in 1965-86 against the surplus of
Rs. 49.24 crores actually achieved in
1963-64, even on a somewhat smaller
capital, before rising food and other
prices altered the position very sub-
stantially for the Indian Railways.”

He goes further and says:

“...if costs rise further beyond
the control of the Railways and of
their capacity to absorb them, it may
become necessary to make further
adjustments e

When the hon. Minister himself feels
that there might bepossible rise in
prices, this levy or tax on freight is
certainly going to create that situation,
Although the Railway Minister might
say that it is not his fault, the addi-
tional tax on these items in the form
of increase in freight is bound to affect
the economic position.

Secondly, I want to point out that
although ostensibly they have redue-
ed the freight charges of certain com-
modilies, it is an attempt to take away
those commodities from the road tra-
flic. The railways want to take away
those commodities from road traffic
and handle them by the railways. That
is why they have reduced the rates for
those commodities. T feel that it is
very necessary that road transport
should also develop. We have stated
in this House times without number
that there should not be any unhealthy
competition between raij and road
transport. So, there should not be any
attempt to rob road transport of their
legitimate share of transport of goods.
Some of the items which have been
taken away from road transport are
carpets, rugs, hardware, linoleum, tea,
cutlery, milk food. stationery goods,
bicycle, hosiery, silk etc. These small
items in smal] guantities for covering
short distances are ideal commodities
for road transport. The reductlon in
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their freight charges wi]] adversely

affect the road transport.

Coming to the increase in passenger
fares, although the Railway Minister
has promised to look into the matter
of providing more facilities to the pas-
sengers, it stil] remains to be seen
whethrer the second class and third
class passengers will gey those faci-
lities in the near future. Many Mem-
bers of this House have spoken in
favour of the facilities to be provided
to the second and third clasg passen-
gers. The plight of those who travel
by third class is unimaginable. There
are regulations governing the loading
of wagons with goods or cattle. But,
surprisingly, there are no regulations
governing the crowding of passengers
in trains. The passengers are crowded
into coaches in a worse form than ani-
mals. Many of the hardships and diffi-
culties faced by the third class passen-
gers are such that they are not faced
even by animals when they are trans-
ported by trains. ] would request the
Ministry to do something for these
passengers So that they get better faci-
lities for trave] with a little comfort
for which they are now paying and
they are going to pay a little more in
future. My hon. friend, Shri Priya
Gupta, stated that for the last few
years the fares have been going on
increasing. Therefore, these passengers
rave a right to ask for more facilities
for the money they are paying.

So, my three points are the economic
factor of the rise in freight charges,
the taking away of the legitimate busi-
ness of the road transport by the rail-
ways and, thirdly the provision of
minimum facilities to the deserving
third class passengers. Now I want to
make a few more suggestions.

U will first take up the railway sta-
tion at Ahmedabad, whieh is the capi-
ta] of my State. A year ago, the rail-
ways constructed a new railway sta-
tion there which has several platforms.
Perhaps the railways thought that this
will reduce the traffic at the old station
ag the traffic will be divided While

dividing the traffic they have created
so much of hardship for the passengers
that I find it difficult to describe them.
I have taken some photographs to
show to the Railway Minister and I
have every intention of showing them
to him. He wi]] observe that the pas-
sengers who are crossing the railway
tracks or who are crowding on the
platforms are put to a lot of difficul-
ties. Moreover, whenever these pas-
sengers have to leave the platforms te
go out to thre city, the porters demand
not less than Rs. 5 or 6 for even two
pieces of luggage because the distance
they have to travel is quite a bit,
nearly a quarter of a mile and there
is no bridge which directly takes the
passengers from one end to the other,
There are several bridges which they
have to cross. They have to climb
severa] steps and sometimeg the pas-
sengers are forced to take their boxes
or luggage separately by lifts while
they have to climb the stairs. When
they Teach the other end, there is a
mad rush and there is difficulty of
identifying the luggage, whether the
suit case and bistar are of this pas-
senger or some other passenger. It
takes nearly one hour to get out of the
platform. T am a regular traveller by
these trains and I have experienced
these difficulties myself. There is no-
body at the station to help us to over-
come these difficulties. T would sug-
gest that the hon., Minister should visit
the platform in Ahmedabad station and
see what chaos has been created there
in the name of facilitles.

Secondly, Baroda station is a very
busy station. Traing for Bombay and
Delhi pass through that station. There
is only one smal] waiting room in the
platform. Several Members of Parlia-
ment stay there during midnight for
coming to Delhi because the Frontier
Mai| starts from there at 2 AM, We
have to wait all the time in the plat-
form. There is not sufficieni space to
stay in the waiting room at the Baroda
railway station. There are waiting
rooms upstairs where you can occupy A
room or where you can sleep .
(Interruption): but if somebody has
to wait on the platform, there is no
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facility for passengers to wait there.
These are two big stations in my State,
namely, Baroda and Ahmedabad, which
are facing these difficulties which can
be cured if the Ministry would care to
see to it,

Another thing that 1 wanted to draw
the attention of the Railway Minister
to was regarding night allowance for
certain categories of railway workers.
The Railways grant night allowance to
certain booking clerks; side by side
there are other clerks in the goods and
parcel department who are also work-
ing during the night, but night allow-
ance is given only to the booking
clerks and the night allowance which
should be given to the parcel and lug-
gage clerks is denied to them althrough
they are working side by side the book-
ing clerks. They are putting in the
same hours of work as the booking
clerks, but the night allowance is given
only to the booking clerks and not to
the parcel and luggage clerks. This is
something which is not fair and I will
request the Ministry to look into this.
They should treat them on equal basis.
These other people who are working
during the night shoulq also get the
night allowance,

The next thing that I wanted to
point out is the punctuality of local
trains. Some Jocal passenger trains
are regarded as wagon trains. They.
may take weeks to reach their desti-
nation. The local trains running be-
tween Baroda and Ahmedabad some-
times take hours together. Their be-
ing two hours’ late js a very normal
thing. I live in a village and if I
have to catch a local train, say, at
12 -o'clock, my villagers advise me,
“You go walking thereby taking one
hour meore, you will catch the train
even though it is to start at 12 o’clock”,
It has happened so many times that 1
have caught the train after the train
hours and there has been no difficulty
because most of these loeal trains go
at such a slow speeq which is slower
thap that of the proverbial tortoise.
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Then, there is no facility given in
these local trains. I am not worried
about the time factor but about the
hardship that passengers experience,
particularly during the summer days
when they have to sit in the coaches
waiting for yard clearance. Sometimes
the signa] is not given and they are
kept waiting, All these difficulties are
faced by the second and third class
passengers in the local trains. They
may not observe absolute punctuality
(Shri Ranga: Why pot?) but to a cer-
tain extent they should observe it,

Talking of punctuality, there was re-
cently an instance of even an express
train being delayed. Recently I read
a letter in the Statesman of the Tth
January, 1965, by Miss Singh which
stated that the GT Express was delay-
ed for 13 hours at the Delhj Station
for the Minister of Steel and Mines.
I would like to have a clarification
Yom the hon. Minister of this. This
letter appeared in the Statesman of
the 7th January, 1965.

Lastly, the efficiency of the Railways
is growing. The railway administra-
tion is doing a good work. I know, it
is a very big task before them and
these small thing might not be attend-
ed to at once. The railway adminis-
tration is the only administration
which is running efficiently and we
have pride in it. We hope that this
progress wil] be maintained in the

coming year, It should be improved
upon.

Railway revenues are doing very
well from the economic point of view
and I will request the Railway Minis-
ter to hold on to some of these reve-
nues to be invested. They should not
be distributed to the other depart-
ments. The tendency is that because
the Raillways are making a profit,
everybody is waiting to take a share
from the Railways' profits.

Shri Sham Lal Saraf (Jammu and
Kashmir): Part of the common pool.

Shri Solanki: If it is a part, that
may be so; but if it is the whole then
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the taxpayer las to bear the burden
and the economy has to bear the bur-
den. Therefore we request that the
Railways should invest that money in
more efficiency, more speedy trains
and better comfort for passengers.

That is all that I have to say,

Shri Jaipal Singh (Ranchi West):
Mr. Chairman, I feel, ] might say some-
thing against both the Ministers.

Shri M. R. Krishna: That is not fair.

Shri Jaipal Singh: They are both
my friends, but I do not wantlthem
to be in the railway administration at
all. They should go back where they
were, both of them. Shri S. K. Patil
was doing a first-class job in the Food
and Agriculture Ministry and so was
my young friend, Dr. Ram Subhag
Singh, himself a very eminent, active
farmer. I think, he is out of place
where he is. By this I do not mean
to say that threy are not doing a good
job where they are. But I do think
that Dr. Ram Subhag Singh's weight
is too much for the railway carriages.
I do not think they can carry his
weight and both of them together
make matters worse,

1 fee] that this guestion of communi-
cations, whether we cal] them trans-
port, railways or anything else, should
be rationalised and they should come
under one ministry. Roads, even air
transport, water transport, railway
transport should all come under one
ministry so that there is no confusic‘m‘
Today as we find ourselves, the rail-
ways are bound to have a sort of hos-
tile attitude towards road transport be-
cause it might compete with them.
That used to be the attitude of the ola
Railway Board. 1 think, after inde-
pendence, there are far too many
ministries just to provide jobs for peo-
ple here and there. 1 feel that coms~
munications as a whole should be one.
It would lead not only to economy in
the matter of employing less politi-
cians—ministers, deputy  ministers,
slate ministers, parliamentary secreta-
ries, secretaries and the like—bul
there would be rational thinking on

that point. This is something that 1
have felt for a long time,

I am sorry, there is only one Cabinet
Minister. 1 do not know whether
there is one or two, how many are
there. It is gisgracefu] that on g Bud-
get which is perhaps, next to Defence,
thre next most important one, only the
poor Minister of Railways should be
present here and others are not here
to listen. Even the Minister of Parlia-

mentary Affairs is not there, It is a
disgraceful affair that he is always
absent.

I am almost a railwayman. I do not

want to hurt the Members of Parlia-
ment when ] tell them that I am
shocked by the behaviour of thre Mem-
bers of Parliament as tar as the rail-
ways are concerned. Here people talk
and say, “Why have you increaseq the
fare for third class passengers”. Why
do we not travel third class? Why do
we have first class passes? 1 would
like to know this. 1 travel a lot, not
only by road but by railway, by air
and otherwise, ] have been shocked
at the way railwaymen gre offended

by Members of Parliament . (In-
terruption). Please learn logic. I did
not say, “every Member of Parlia-
ment"”; I said, “Members of Parlia-

ment”. They think that they are the
only people who matter in the matter
of reservation, fatilities, amenities and
the like.

I feel that enhancement ip the fares
is not high enough. I know, the trains
are crowded; but what can the rail-
ways do? Have they the wagons and
the locomotives? Have they?

An hon. Member: Yes.

Shri Jaipal Bingh: I am sorry, I
have been-associated with this parti-
cular matter and 1 am surprised that
Members of Parliament should not
realise the difficulties of the Railways.
Do you think that they are deliberate-
ly not running more trains? Is that
what Members of Parliament think?
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Shri Jaipa] Singh: The point is this.
It is a fact that the mere enhancing
of the fares 1s not going to reduce the
tremendous congestion that is there in
the passenger trains. You cap double
the fares but that will make no differ-
ence. You can enhance the rates but,
I think, things will be the same. After
all, what has happened? How many
people travelled by First Class before?
Who are entitled to First Class today?
You just calculate it. Today what
happens is that not only the Ministers
there—I am not talking of thre Railway
Ministers alone—but also the Class 1
officers have to travel by first class,
and even their P.As. The rules are
like that. Then, the industrial deve-
lopment in the country has taken such
a tempo that more people are travel-
ling, and as far as the congestion of
traffic is concerned, I am afraid the
fares are not going to solve the prob-
lem.

There is one thing more about which
particularly I must make a mention
ang that is the question of recruitment
to the Railways. Now, here again I
have to criticise not the present in-
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cumbents but the previous incumbents.
I will not mention names. But there
was a Minister........

Mr. Chairman: The hon. Member
will remember that the present Minis-
ter is responsible for the Railways at
present,

An hon. Member: Don't think of
the past.

Shri Jaipal Singh: Sir, we cannot
ignore the heritage that we have to-
day. What is obtaining today has to
be faced by the present Minister.

Take the Railway Service Com-
missions. How are they manned? I-
my friend, Mr. S. K. Patil, satisfled
that the people who are in the Rail-
way Service Commission are the peo-
ple who should be there? I will say
“No more". I myself would say the
whole lot ought to be sacked because
they were brought in not by him but
by somebody else before him on a
caste basis.

An hon. Member: Not all.

Shri Jaipal Singh: The Railway-
men, the Railways, are the only orga-
nisation in this country that have an
all-India perspective. It does not mat-
ter where you go. I have gone to
all the 8 or & zones throughout the
country. It is not a question whether
I am a Punjabi, or I am a Madrasi or
I am a Bengali, or anything else.
I am a Railwayman. You find them
all over the place. This is the only
one unfied and united force in this
country. But what has happened?
One of his predecessors brought a very
peculiar directive. 8ir, you and I be-
long to the same oppressed, suppress-
ed exploited group in this Indian com-
munity. So, I hope you will forgive
me if I expect you to support me in
my argumnet. The point is this. This
particular Minister, some years ago,
issued a directive that a particular
section of the Indian community,
a particular caste, should be automati-
cally promoted.

Shri Dinen Bhattacharya (Seram-
pore): Why don’t you name {t?



2577 Raiway Budget— PHALGUNA 13, 1886 (SAKA) General Discussion 2578

Shri Jaipal Singh: Use your imagi-
nation if you can.

Sir, my friend over there, you and
I and even this fellow here, had some-
thing politicaly to gain by suppurting
a view like that. But it is not good
for the country. When it comes to
the intake part of it, the recruitment
part of it, I think, the Constitution is
there and the ratio, whatever it is,
whether it is 5 per cent or 10 per cent,
must be fulfilled. The Railway Ser-
vice Comimissions have failed in doing
this.

Shri Radhelal Vyas (Ujjain): Sir, is
it fair on the part of the Member to
raise this point now? He has been
here in the Parliament and the pre-
decessor of the Railway Minister was
also there. This point was never raised
by him when he was the Minister.
Now because he is not there, he 18
saying all this,

16 hrs.

Shri Sham La] Saraf: The things
may have come to light now.

Shri Radhelal Vyas: He did not
know it then?

Shri Jaipal Singh: I am sorry that
my hon, friend does not realise it. He
has woken up a bit late in life to point
out this.

About recruitment, may I just tulk
of my people of the Indian com-
munity—I know them better; 1 am
one of them—the Adivasis? There is
reservation for them. 1 would like
my friends here to tell us why they
have not been able to fulfil the quoty
that has been allotted for them. Why?
As 1 said, only the other day, is 1
because there is a dearth of candi-
dates? There cannot be a dearth of
candidates when for nearly two de-
cades we have scholarships. No. They
say, no candidates are coming forward.
Recently in the South Eastern Rail-
way one of their senior officers came
to me saying, “Can you provide some
candidates? Nobody is coming for-
ward.” I provideq the boys, but then
all the jobs had been fillled up. There

is not much time at my disposal and
I need not talk too much about it.

Shri Ranga (Chittoor): You were
guing to talk about promotions,

Shri Jaipal Smgh: About promo-
tions it is a disastrous thing for the
scheduled tribes and scheduled
castes. Let them be recruited but after
that they must show their merit,

Shri M. R. Krishna: There was Lhe
decision of the Supreme Court.

Shri Jaipal Singh: ‘lne Supreme
Court be hanged,

Mr. Chairman: The hon. Member
wili please withdraw this because tnat
1s not proper.

Shri U. M. Trivedi: He must with-
draw it. It is in bad taste.

Shri Jaipal Singh: It is ailready
withdrawn. I have no case better
than that of Mr. Trivedi.

Then, there is the question of deve.
ioping the railway community. The
railway community, I feel, deserves the
support of this Pardament for a spe-
cial treatment. By ‘special treatment’,
I mean that when it comes to recruit-
ment to the Railway Services, they
should have the advantage. In uther
words, what I feel is that the railway
population—I| do not mean merc.y the
working people but also their families
and others—should be enabied to
qualify for the Railway Services. For
example, there could be polytechnics
all over the place because the Rai.way
community are born in a certain at-
mosphere, they grow up in a
certain atmosphere and that at
mosphere is something natural to
them. I do not know whether the
recommendations of the Kunzru Com-
mittee have in any way been imple-
mented and to what extent.

Lastly, I feel that the Railway ad-
ministration could ease the hotel aec-
commodation situation. At the present
moment, as far as I know, in the
South-Eastern gector, they have only
two hotels ang [ do not know whether
Aurangabad comes under the Rail-
ways. ...

Shri Ranga: Yes; their charges are
too high
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Shri Jaipal Singh: So, there are only
three hotels administered and run very
well by the Railways. I feel that there
could be many, many more hotels at
the metropolitan terminus.

Shri Ranga:
Shri Jaipal Singh:

Finally, I feel that the Railways
should be brought into the picture in
the matter of coal. I know it does not
come directly under the Railways.
But I feel that the grievance the in-
dustrialist; have about the supply and
distribution of coal in time is some-
thing which should taken up by the
Railways. That is to say, why should
we not have stockpiling at wvarious
places throughout the country? After
all, coal is a commodity which does not
deteriorate with storage. So, why
should we not have such stockpiling?
Why should Delhi, the capital city,
run short of coal? This is where I
would like the other Ministries con-
cerned to requisition the services of
the railways.

More retiring rooms.

Well, yes.

1 have much more to say but since
my time is up, I would conclude by
saying that 1 am very glad that you
have given me a few minutes to speak
on the railway budget.

Shri Rama Chandra Mallick (Jai-
pur): Sir, I thank you very much for
giving me this opportunity to make
some important observations on the
railways. At the same time, I must
also congratulate the hon. Railway
Minister Shri S. K. Patil, the Minister
of State Dr. Ram Subhag Singh, the
Deputy Minister Shri Sham Nath and
their able officer:, and engineers and
other employees for having presented
this budget in a nice manner.

I must say that the Railway Minister
has proved in action his helping atti-
tude and sympathetic nature tovards
the poor people.

1 am very glad that the hon. Miris-
ter has sald in his speech that,—

“Similarly, the survey of a pos-
sible new line to link the rich iren
ore deposits of the Nayagarh arca
with the Paradip port is in pro-

MARCH 4, 1965

General Discussion 2580
gress. These are amongst the new
projects to be considered for the
Fourth Plan, depending on the re-
sources avallable and the relevant
factors that determine priority.”.

In this connection, I want to bring
to the notice of the Ministry that
though Orissa is one of the richest
States in India in the matier of land,
forests, rich minerals, waters and
marine resources, it has remained in-
dustrially backward because of the
lack of cheap electrical power and ade-
quate transport and communiciation
facilities. Inadequate transport and
communication facilities have been a
major barrier to the economic ang in-
dustrial development of Orissa.

The Paradip port when completed
will be able to take 60-thousand-ton
iron ore carrier, and wil] have a
very efficient mechanical ore loading
plant with a rated capacity of about
5,000 tons per hour. The plans for the
development of the Paradip port also
include ultimately the giuvision of
facilities for taking 1 lakh-ton capa-
city oil tankers. It will thus occupy
a place of pride amongst tie gale-way
of the east coast of the country. Its
establishment will also give @ tremen-
dous impetus to the econuvlaic deve-
lopment o. the State and besides being
a source of great internal profits, it
will also earn hugc foreign cxchange
for the country. Therefore, it is high
time for us, for the Central Govern-
ment as well as for the Railway Minis-
try to do the needful in the matter.
How can the economic condition of the
State be developed without a railway
line? I would, therefore, request that
the hon, Minister should give first
preference to the new line [rom Naya-
garh-Daitari-Sukinda to Paradip port,
for the development of the State of
Orissa as well as our country.

Another important maiter that I
would like to mention for the ccnside-
ration of the Ministry is this. The
railway line from Cuttack (o Talcher
is already there. I would request that
this line may please be extended up
to the Rourkela plant. It will e the
shortest route from Cuttack or
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Bhubaneshwar to go to Rourkela, Now,
if somebody wants to go from Cutteck
to Rourkela, he has to go [rum Cut-
tack to Kharagpur and then gi from
Kharagpur to Rourkela. 1f anyone
wants to go from Bhubanesuwar to
Rourkela, he has to go first to Viziana.
garam, ard then to Titlagarh and then
to Sambpalpur and then to Jharsaguda
andg then to Rourkela. It is very
racessary that there should be provid-
ed the shortest route from the capital
of the State to Rourkela. So, I would
urge that the line may please be ex-
tended from the Talcher coal-fleld to
Rourkela steel plant. This is very

important.

Now, I would like to make one point
about my own constituency, namely
Jaipur. The Jaipur town is glorious
ag the ancient capital of Orissa. It has
occupied a distinct place in the giffer-
ent chapters of the religious history
of Orissa, The ancient Hindu
shastras and puranas extol in high
terms the merits of this ancient site of
religion. This town is one of the im-
portant places of pilgrimage in India
and the people from different parts of
India flock every year to this town to
offer “pinda” to their departed fore-
fathers. Although thousands of pil-
grims are visiting this place ang the
Shree Biraja Temple during all the
seasons of the year, still this town
being situated about twenty miles from
the railway station, they have to come
here at the cost of heavy expenses and
hard labour, the only means of com-
munication and travel being the motor
vehicle or bus, which hardly tfulfils the
needs of the pilgrims who are desirous
of paying their homage to the holy
shrine of Biraja and Barahanath Sund.
It is a place of pilgrimage to be visited
by people from all parts of India.
It is one of the earliest centres of
the old Orissa culture and civilisatiqn
and as such it opens out a rich studio
for the students of history. 1f connect-
ed by railway, it is sure to develop
soon into a gateway of prosperous
trade and culture for the vast coastal
tract of our State.

Here, 1 want to refer to one impor-
tant point that the initiative was taken
for having a loop line by ne former
BNR Company (Now, it is the South-
Eastern Railway), and the iand was
measured, and a sketch plan was pre-
pared ‘and submitted to the railway
authorities for approval. But, unfor-
tunately, the high floog in the river
Baltarani in the year 1927 was an im-
pediment to the working out of the
plan, and since then the proposal re-
mains dropped. There is necessity
for constructing the railway iine in
this section from the religious, econo-
mic and commercial points of view.
I have got with me a railway map
corrected up to lst July, 1948, I have
seen from that map that there was a
proposal to construct a new railway
line from Baitarani Road to the Biraja
temple and the Jaijpur town.

There is a proposal here 1o cuustruct
a new railway line from Cuttack to
Kendrapara. I have already speken
about the need for the railway line
connecting Paradip port. That line
will go through Kendrapara and the
Kendrapara problem will the solved.
1 would request the hon, Minister to
consider this matter very sympatheti-
cally and see that the Biraja temple
and the Jaipur town are connected by
a railway line,

Now, I come to the problem of over-
crowding in the rallways. This is an
important problem, and the passengers
are indeed put to untold difficulties.
Actually, I have seen that the pumber
of tickeis sold is more than the
number of seats in the compartment,
The traffic has been increasing day by
day. In my State of Orissa two or
three mai] trains are there, namely the
Madras-Howrah Mail, the  Madras-
Howrah Express, and the Howrah-
Puri Express. As regards the Madras-
Howrah Mail, I would like to cite cer-
tain instances here about the passen-
gers' difficulties. Since I have no time
to quote details, I would merely make
a reference L0 page 575 of the Railway
Guide. Nobody can travel by the
Madras-Howrah mai] from Howrah to
Khurda Road in third class. Similarly,
nobody can travel from Puri to Khurda
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Road in third class or from Khurda
Road to Waltair or from ‘lalcher 1o
Khurda Road. Nobody can travel by
the Madras mail except by frst and
second class. Does it mean that the
people from Orissa should travel c¢nly
by passenger trains? If somebody
wants to go from Delhi to Howrah
which is a distance of more than 1500
k.m. he will travel in 24 hours but if
somebody wants to travel from Cut-
tack to Howrah which is a distance of
about 300 km. by passenger train it
will take 24 hours for him. Is this
guite proper?

Sir, about the Puri Expuess, I wish
to cay something. Nobody can travel
by the Puri Express from Howrah to

Balasore in the Third Class. I want
to draw the attention of the hon.
Railway Minister to this point. It is

the policy of the Government to intro-
duce more janata express trains and
give more facilities to the third class
pa;sengers angd wayside passengers,
May I know from the hon. Railway
Minister as to how many Janata trains
are there? May I know how many
Janata trains are there on the South-
eastern railway especially in my State
of Orissa? Not a single Janata tra:n 1»
there. There was one janata tramn
running from Howrah to Hyderabad,
which was g best train. [ suggest that
there should be more of janata express
trains and other passenger trains.
That may be from Howrah to Hydera-
bad or Puri or Madras; I have no ob-
jection to that.

Then, Sir, the Railway M.inister said
in his speech that 54 new trains and
81 new suburban trains were intro-
duced on the broad gauge and 89 new
trains including 2 suburban trains also
were introduced on the metre gauge a
few months back. They have been
given so many trains, but we have not
got any new train. The hon. Railway
Minister said in hig speech that these
proposals have been approved or are
under the consideration of Govern-
ment for a further large increaze in
passenger trains in the time-table. I
do not know whether we are going to
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get more trains or not. I therefore re-
quest that this matter shou.d be consi-
dered very sympathetically.

Then, Sir, coming to another point,
namely, about the new shuttle train
service, 1 must say that there should
be a shuttle-train service between
Cuttack and Bhubaneswar, between
the old capital and the new capital of
Orissa. This is very necessary. This
is a distance of about 30 kilometres.
Suppose somebody wants to go from
Baitharani Road to Cuttack, there is
no train in the morning. So, such
shuttle train may be arranged, It
should start at 5 A.mM. from Bhadrak.
It should reach Cuttack or Bhubanes-
war at ® A.Mm. or 10 a.m. For the con-
venience of the local people, such
shuttle service may be arranged from
the next time-table. It should be of
great help to the people. This should
be from Bhadrak to Bhubaneswar.

Here, I wish to say something about
Korai passenger halt which is about
five miles from my own house. I have
been repeatedly requesting that this
passenger halt should be converted into
a flag station. In this connection,
there was one question which was
asked by me in the Parliament. That
was Question No, 76. 1 asked this
guestion on the 9th November, 1962.
My question was this:

“Will the Minister of Railways
be pleased to state (a) whether
there is any proposal to increase
the line, siding and station capa-
city of the following stations of
Orissa under South Eastern Rail-
way during the Third Five Year
Plan periods (i) Baitarani Road;
(ii) Korai-passenger-Halt; (iii)
Jajpur-Keonjhar Road; (iv) Jak-
hapura; (v) Haridaespur; (vi)
Bhadrak; and (vii) Garhmadhu-
pur; and (b) if so, the details
thereof?”.

The Deputy Minister in the Ministry
of Railways, Shri S. V. Ramaswamy
answered as follows:

“The loops at Baitarani Road,
Jajpur-Keonjhar Road, Jakhapura,
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Haridaspur, Bhadrak and Garh-
madhupur stations are proposed to
be cxtended to the standary length
of 2250/. A crossing slalivi is pro-
posed to be consiructed between
Baitarani Road and Jajpur-Keon-
jhar Road, which is at a distance
of about 4 mile from Korai Pas-
senger Halt, It is also proposed
to construct an additional platform
at each of these stations for cross-
ing of passenger trains.”

I therefore very strongly suggest
that Korai Passenger Halt should be
converted into a flag station. I would
like to say that there is a Block Head-
guarter, Police Station, Primary Health
Centre, and number of middle schools
in that area. The area is also thickly
populated. As g representative of the
people, I suggest that this passenger
halt should be converted into a flag
station.

Here I would like to say that seve-
ral Members of Parliament including
myself had written a letter to the then
Railway Minister, Shri Dasappa, but
unfortunately he is no more in this
mortal world, We requested him for
the stoppage of 37-Up and 38-Down
Howrah-Madras Express at Baitarani
Road and Soro. This should be done.
This is a small thing. But it is very
important for the public,

The last point is in connection with
the extension of the footbridge at
Jajpur-Keonjhar Road. This foot-
bridge should be extended upto Mal-
godam, Thig is very important from
the point of view of convenience of
the passengers, railway staff as well
as to the local people.

I hope the Railway Minister will
consider all the suggestions I have
made and take appropriate action.
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“Consequently, the Railway
Board appear to have adopted an
attitude of inactivity in the matter.
After disallowing any expenditure
on these lines during the Second
Five Year Plan, they decided,
early in 1961, to r~‘ain the follow-
ing five narrow gouse lines.”
I IT qiw LAl & Amw fau §
for # W s @ s aw
21X T oaAwT §

Darjeeling-Himalayan Railway, Simla-

Kalka, Kangra Valley section, Mathe-
ran-Neral and Narrow Gauge system

o T w E 3, of South-Eastern Railway in Satpura

AL, HET AW W AQ qw ) F@i
T 9T & AT F AT § I
ar ¥ A wrg 2t ford & sfge g
¢ f& ST w8 a9 1 T § W T
3w fear mr @ 1 Afew @t aF A
A F71 T, I AT A 709 F1 fOT
T & AT § 1| 7 AQ A Y o0y
MyE A AR A AW E I
WY FTO agd @09 § | W9 A S oRf-
Tz ! fagw A1 o1 fom 1 g
R W FFgd §, I A A ATEAT 4T
qE oz fmr & 1 SR fran @ fr
AT ATA & | & qAIfeA® a®
Wi aga oot & 99 @ 4t fF =R

Range.

Afergrraw I QT T WA
*71 daem 7E w7 q¢ fF I AT W A0
w1 FAT § | afew e qiEg A Al
fog & ow T ary felt & 5 o9
a9 ¥ € # gred W 'aa @y
¢ g fomm §

“We consider it wasteful to per-
mit those narrow gauge lines to
operate where alternative road
services can give better, quicker
and more economical performance.
It may be recalled that the run-
ning of these lines during the last
seven years resulted in a loss of
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Rs, 22-68 crores, which is more
than the capital-at-charge of the
Chittaranjan Locomotive Works.”
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“After having decided the sec-
tions that are to be retained, the
Railway Board should plan and
provide more expeditiously than
at present, renovation of the
track, replacement of rolling stock,
and their proper maintenance so
that their present record of large
number of accidents, however
innocuous, can be radically im-
proved.”
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Shri §. M. Banerjee (Kanpur): Mr.
Chairman, at the outset, 1 must say
that I have every praise for our rail-
waymen who are doing their best to
improve the efficiency of the Indian
Railways. It is only because of their
strenuoug efforts that the country had
been given a surplus budget, But,
Sir, I must expresg rather my sorrow
that the third-class fare has been in-
creased in this year's budget. We
were expecting that at least in this
budget our new Minister who is
famous for his dynamism will not
increase the third-class fare and will
not trouble the third-class passenger
any more. From Kanpur to Howrah
a third-class passenger will have to
pay Rs. 1'70 paise more, That may
not mean anything to those who are
earning a lot; but if a person, who is
earning hardly Rs. 100 a month and
also with the ever mounting cost of
living, is to travel with his family, he
has to pay Rs. 5 more to go to Howrah
from Kanpur. The whole difficulty in
this country is, the taxes are to be
squeezed out from the bones of those
where not g drop of blood exists, I
would request Mr. Patil and my hon.
friend, Dr. Ram Subhag Singh, who
represents the poor people, to kind-
ly reconsider the decision and see
whether they could possibly exempt
the third-class passengers.

Couming 1o the various aspects of
our Railways, I must say that the
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work regarding electrification of rail-
way has been done very effectively
and efficiently. But there is mount-
ing discontent among the employees
who are doing this work, They have
already submitted a memorandum to
the Railway Administration, to the
Members of the Railway Board and
to the Minister of Railways, 1 would
request that something should be done
in their case to redress their genuine
grievances before it is too late, I
don't want that the workers who are
engaged in this electrification work
should resort to any action which may
not be in the larger interests of this
country. So, I would request Dr. Ram
Subhag Singh to hold a meeting with
the representatives of All India Rail-
way-men's Federation and also with
the representatives of Railway elec-
trification workers to decide this issue
by ta'king across the table.

The next point is about appoint-
ment of a Wage Board. This demand
has been supported by the National
Federation of Railway-men also, 1
happen to be the President of South-
eastern Railway-men’'s Uniop which
is affiliated to All India Railway-
men's Federation of which my hon.
friend, Shri Peter Alvares, is the
General Secretary. We have demand-
ed the appointment of a Wage Board
with full powers and with a person
who has got g judicious mind ag the
Chairman because all the grievances
of the Railway-men cannot be thrash-
ed out by sitting across the table or
sitting around the table in the form
of a permanent negotiating machinery.
The time has come when the recom-
mendations of the Second Pay Com-
mission have no relation with the ris-
ing cost of living {oday because it was
thought by the Second Pay Commis-
sion, by the members of the Second
Pay Commission, that prices would
stabilise somewhere. Urfortunately,
when this Government has miserably
failed to hold the price-line, the pay
scales of those getting Rs, 70 to Rs. 100
have no relation to the rising cost of
living. I know the Railway Minisiry
will say that they appointed a Com-
mittee called Shankar Saran Commit-

tee, and the recommendations of that
Committec have also been implement-
ed, Though in certain cases, this
Committee's report was accepted in
teto by the Railway Board with slight
modifications, it has not been imple-
mented, for inslance, in the Kharag-
pur Workshop and also in certain
places in Southeastern Railway thesc
recommendations have not been im-
plemented. Job evaluation has been
done, but not implemented. I wouid
request the hon. Minister to see that
the recommendations of the Shankar
Saran Committee are implemented
properly and objectively,

The appointment of a Wage Board
has become g question of life and
death for the Railway employees
throughout the country . 12 to 13
lakhs of Railway employees have agi-
tated throughout the country; they
led a big demonstration in Delhi also,
for which they came all the way from
every corner of the country; they
demonstrated before Rail Bhavan
also. [ am sure the Railway Minister
will kindly take note of this and see
that a Wage Board is appointed. They
do not want an immediate increase
but they want an objective, job ana-
lysis of their jobs: whether the cor-
rect man is doing the correct job and
whether the C grade man is doing the
C grade job or the fitter is doing the
fitter's job and so on. So, I request
that 3 Wage Board should be appoini-
ed and the Government should not
have any hesitation in appointing a
Wage Board.

Another point is that the railway
employees are not enamoured of Rs. 7
or Rs. 8 or Rs, 11 as dearnesg allow-
ance, They know that wunless the
prices are pegged somewhere and are
brought down, unless the prices of all
essential commodities are brought
down to a reasonable level, this in-
crease in the dearness allowance does
not mean anything. Their feeling is
that the Government have miserably
failed to hold the priceline. The other
alternative is to increase their capa-
city to pay by artificially raising the
dearness allowance; they all know that
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it is a vicious circle and that it will
never end; this will result in more
inflation. So, their request is that
cheap grainships should be establish-
cd as were started during the second
world war, I do not know why the
Railway Board is opposed to this.

1 had a talk with various General
Managers. I had a talk with the rail-
way officials. Some General Mana-
gers have openly said: “Mr. Banerjee,
I for one cannot take any risk to give
you a cheap grain shop when food-
grains are not available. I can give
you a cheap grainshop but not grain.”
If thig is the attitude, I do not know
what is going to happen I know that
all these items may not be available,
but at least those items which are
used by the workers and the em-
ployees in their daily life should »e
made available in the cheap grain-
shops. The cheap grainshop is the
only substitute where the employees
will nol demand higher dearness al-
lowance, Everytime we are told that
'the people ip the country are affected
because 22 lakhs of Central Govern-
ment employees want more dearness
allowance. An attempt is made by the
Central Government to bring the rail-
way employees or the Central Gov-
ernment employees into conflict with
the general people and they have a
genuine feeling that the Central Gov-
crnment employees want more dear-
ness allowance at the cost of their
convenience, and the net resulf is
that thev are taxed for the
convenience of the Central Govern-
ment employees, That must be true
to sume ¢xtent. That is why I demand
that cheap grainshops should be start-
ed with all those items which were
given during second war, If that
could be managed during the British
days by a handful of officers, I do nv!
know what stands in the way of the
Government and why the Railway
Ministry is not agreecing to this most
reasonable demand to pay dearness
allowance in kind, that is, in the form
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of cheap grainshops. This was the
idea of the late-lamented Pandit
Jawaharlal Nehru; he never preferred
to pay dearness allowance in cash; he
always wanted something to be paid
in kind and I am sure Dr. Ram Subhag
Singh and his able Minister, Shri S.
K. Patil, also think in the same direc-
tion and that they will concede this
demand.

My next point is about the night
duty allowance. The payment of
night duty allowance is restricted to
certain categories, 1 do not know
what is the logic behind it and how it
is being done. I have gone through
the question carefully and I feel that
this has been sanctioned in g very
illogical manner, If they feel that 1t
has been done in a logical manner,
then all the categories who are doing
the night shift duty should be given
this allowance, I am sure this demand
will also receive the sympathetic con-
sideration of the Railway Minister and
that they wiil sanction it,

Coming to the point about victimi-
sation: I am sorry to use this expres-
sion ‘victimisation.” Whenever we use
this expression, the Government re-
presentatives come forward and say,
“Do not call it victimisation; it may
be harassment.” I might call it har-
assment. But what happened in the
sirike of 19607 In the posts and tele-
graphs department, with the excep-
tion of one or two representatives, all
have been taken back, but in the rail-
ways, I am sorry to say—

Mr. Chairman: The time is up.

Shri S. M. Banerjee: Sir,
be given some more time.

Mr. Chairman: He
tomorrow.
17 hrs.

The Lok Sagbhg then adjourned till
Tleven of the Clock on Friday, March
5, 1965/Phalguna 14, 1886 (Saka).

I must

may continue
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